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NOTIFICATION 
The 29th November 1944

No. 37-8.—The following list of days to be observed in the year 1945 as closed holidays in the' subordinate Givi: 
Courts in Orissa has been prepared and is published by the High Court of Judicature at Patna in the exercise of the 
power vested in it by section 15 of Act XXI of 1887 i

Days of the weekEnglish date RemarksNames of holidays •

Monday
Tuesday

January 1st .. 
January 2nd ..

New Year’s Day 
The day following the New 

Year’s Day.
Pongal

Solar Eclipse 
Basant Panchami 
Shivaratri or Mahashivaratri..

To be observed only in the ex-Madras, 
area.

To be •observed only in the ex-Madras • 
area.

If the eclipse be visible in the area.

One day more (i.e., 12th February) is to be 
observed as a holiday in Puri.

Sectional holiday for Christians in the 
ex-Madras area only.

If the moon be not visible on the 13th 
February, then February the 26tb.$ In 
Puri it is to be observed as a holiday for 
Muhammadans only.

Only three days at Jajpur and at
^Bhadrak, and two days in the ex-! 

Madras area. The dates are to be fixed 
by the District Judge.

To be observed at Jajpur and at Bhadrak 
Only.

To be observed only in the ex-Madras 
area.

Saturday to MondayJanuary 13th to 
15 th.

January 14th .. 
January 18th .. 
February 11th ..

February 14th..

February 25th..

Sunday 
Thursday 
Sunday

Wednesday ..Ash Wednesday .

SundayFatiha Duazdahum

Monday to Thursday ..February 26th to 
March 1st. •

Dolo■Holi (Dol-Jatra) or 
Purnima.

ilarch 12th Monday 

Thursday 

Friday to Monday 

Friday

Baruni Gangasnan

Telugu New Year’s Day

Good Friday to 
Monday.

Tamil or Oriya New Year’s 
Day .or Chaitra Sankranti.

Summer Vacation

Chandan Jatra ..

Sital or Jamai Sasthi 

King-Emperor’s Birthday

March 15 th

March 30th to 
April 2nd.

April 13th

Easter

Monday to Saturday 

Monday '

Saturday

May 14th 
Juno 16th. 

May 14th

to

To be observed only in Puri. Included 
iu the Summer Vacation.

To be observed in Sambalpur only. 
Included in the Summer Vacation.

The day which may bo fixed for the 
celebration in India of the King- 
Emperor’s birthday will be notified 
separately in duo course; by the Provin­
cial Government.

To be observed in Puri only.
If the eclipse is visible in the area.
The day procoding tho Rath Jatra day 

(i.e., 10th July)-also is a holiday in 
Puri.

Juno 16 th

• •

Monday 
Tuesday 
Wednesday ..

Juno 25th 
June 26th 
July 11th

Snan Jatra
Day aft r Lunar Eclipse 
Rath Jatra
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ThursdayJuly 19 th 

July 26th
Ulta Rath Not to be observed in pUri

judgeship of Cuttack-Sambain,, n
to be observed as a local hoR, ifc is 
Muhammadan employees 0ni fo- 
date may be changed by Th0 
Judge, if necessary. b,8tri

Thursday
Shabebarat

r
To bo observed only in the 

area- and in Sambalpur.

In the ex-Madras area and in & 
only one day. The date 
by the District Judge.

If the festival falls on the second H 
the holidays (i.e., September the q l* 
the Muhammadan employe ^ 
absent themselves on the 10th Sent^ 
ber al&. P em*

ThursdayAugust 23rd ..Avani;Shravan Purnima or
Avittam or Rakhi Bandhan.

Thursday and Friday ..August 30th and 
31st.•Janmastami

Saturday and Sunday ..September 8th 
and 9th.

Id-ul-Fitr

Not to bo observed in Sambal 'iMondaySeptember 1.0thBinayalv Chaturthi or Ganesh 
Chaturthi.

Navanna

pur.

To be observed only in the district of 
.Sambalpur. The date may be changed 
by the District J udge.

WednesdaySeptember 12th

Not to be observed in the ex-Madras 
and in Sambalpur. The date 
changed by -the District Judge.

TuesdaySeptember 18 thiSunia • • •area 
may be

Friday

Thursday to Monday 

Sunday

Friday and .Saturday ..

October 5th ..Mahalaya Amavasya

Durga Puja or Ayudha Puja 
(including Kumar Parnima;). 

Kali Puja or Dipavali

October flth to 
22nd.

November ,4 th• •»

If the moon be visible on the 6th Novem- 
will be. closed on

Id-uz-Zoha or Bakrid November 16 th 
and 17.th. ber, the courts

November the 15th and 16th. In the 
judgeship of Ganjam-Puri only one day, 
i.e., November the 16th or such -other 
day as may be fixed by the District 
Judge according to -the visibility of the 
moon will be observed as a general 
holiday and one day more 
allowed as a holiday for Muhammadans 
only.

To be observed only in the judgeship of 
Cuttack-Sambalpur and in Puri. The 
date may be changed by the District- 
Judge. (

To be observed only in the judgeship of 
Cuttack-Sambalpur (excepting 
district of Sambalpur). The date may • 
be changed by the District Judge-.

•To be observed only in the ex-Madras area*

The dates may be changed by the 
Judge, if necessary. Two days ^ 
are to be observed as local holiday 
Muhammadan employees only jD 
judgeship of Cuttack-Sambalpu * oD0 
the judgeship of Ganjain-Pur* 0 , sUcb
day, viz., 16th of December tbe 
other day as may be 
District Judge according to the ~ ^ 3 
of the moon will be ooscrll0re ^ 
general holiday and one day 
be allowed as. a holiday f°r 
madans only. '

If the eqlipse be visible in the

m

will be

Ras Purnima November I9th Monday«• •

Prathamastami November 27th Tuesday

Lakshmi Prija 

Muharram
December 13th Thursday

Saturday and Sunday ..December 15 th 
and 16th.

3Lun&r Eclipse 
'Christmas Holidays • • | December 19th 

December 54th 
to 31st.

r‘^Wednesday 
I Monday to Monday

tbos0
Of Sambalpur the holidays to be observed 0X0

■
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DEPARTMENT OF SUPPLY AND TRANSPORT 
NOTIFICATIONS 

o The 29th November 1944
ii .—The following notification, issued by - ^ re<lujre any-manufacturer or dealer to give-any in-
p. Government of India. Department of Industries and fonnat.ioR m Possession with respect to his business ; 
oivil Supplies, is republished for general information. ('") ^ospect or cause to be inspected any books or other

By order of the Governor documents belonging to or under the control of any manu- 
C. S. JHA facturer or dealer ;

Secretary to Government enter and search, or authorise any person to enter
New Delhi, 11th November 1944' an(* search any premises, and seize, or authorise any per-

No. 90(53)-C/44—In exercise of the powers conferred 60n *°. se*ze’ any articles in respect of which he has 
by sub-rule (2) of rule 81 of the Defence of India Rules M»eve that a contravention of this Order has been or is 
and in supersession of the Brass Utensils (Control) Order! ,ikely }? be committed.
3944, published with the notification of the Government of Central Government may by general or special
India in the Department of Industries and Civil Supplies orc*fer exempt any person or class of persons from all or any 
No. 90(l)-C/44, dated the 12th June 1944, the Central' of the Provisions of this Order.
Government is pleased to make the following Order:__ tryino a contravention of this Order may

1. (1) This Order may be called the Brass Utensils w^kout prejudice to any sentence which it may pass,
(Control) Order, 1944. direct that any brass sheets or utensils in respect of which

(2) It extends to the whole of British India. Court is satisfied that the Order has been contravened
(3) It .shall come into force at? once. shall be forfeited .to His Majesty.
2. In this Order unless there is anything repugnant in 

the subject or context—
(a) ’approved dealer” means any dealer whose name is 

for the time being specified an Schedule I ;
(b) “controlled utensil” means a brass utensil manu­

factured from brass sheets released under an approved Ajmc 
scheme of the Central Government ;

(c) “dealer” means any person carrying on

9. Any officer authorised by the Central Government in 
this behalf may, with a view to securing compliance with 
this Order—

reason

SCITEDULF. I 
[See clause 2(a)]

List of approved dealers 
A J MERE-MERW AR A

Messrs. Harbilas Madanmohan, Jindalal Sultanmal, 
the business... Jaganuath Singh Amarsingh, Jindamal Sultan Mai, Misrilal 

of selling brass utensils whether wholesale or retail, and Harkchand, Sadasukh Madanlal. 
whether or not- in conjunction with any other business ;

’ (d) “manufacturer-” means any person carrying on the 
business of manufacturing brass utensils ;

(e) “Schedule’
•Order.

3. No manufacturer to whom brass sheets are released 
■under an approved scheme of the Central Government—

‘ (i) shall manufacture from such sheets any articles other 
.than utensils of the description specified in Schedule II ;

(if) shall manufacture from such sheets any utensils which 
are nob- of 21 oz. gauge ;

(in) shall :sell any controlled utensils except to 
approved dealer carrying on business in the area assigned 
to the manufacturer by general or special order of the 
Central Government

(iv) shall sell any controlled utensils otherwise than on a 
f.o.r. destination” basis or at a “f.o.r.. destination price 

which exceeds 90 per cent of the maximum retail price of 
.the utensils as determined by the provisions of Schedule II.

Note—-Packing charges and freight bj goods train 
Included in “f.o.r. destination” price and are to be borne 
by the seller.

4. Every manufacturer to whom brass sheets are released 
under an approved scheme of the Central Government

> (ij shall submit to the Secretai^ to the Government of 
;'^india in the Department of Industries and Civil Supplies 

a true monthly return in the form shown in Schedule III 
so as to reach’ him not later than the 10th of each month ;

(ii) shall comply with the directions of the Central Gov­
ernment or of any officer authorised by the Central Govern­
ment .in this behalf— • , , M

(a) as to any markings to be made on the utensils,
manufactured from such sheets ; and

(b) as to the’ distribution of such utensils among approved
ideal ers!

, 'o. No dealer shall sell—
■ (f, any controlled utensil at a price higher than the 
maximum retail .price of the utensil as determined by the 
provisions of Schedule II ,

(u) any 'brass Sr^d-ibod’with^Moraaabaa Ulai" both Kampur— 
manufactured at Moradauaci 3 Ber • Messrs. Gurucharan Das.
inside-and .outside at a price n • • ‘ than Karim Gunj_

(iii) any other brass utensil at a p => Messrs. Hiralal Satish Ch. Banik, Kali Prasanna Kanslia
Rs 2-9-0 per* lb. , , ,, , Banik Nitya Nanda Banik, Madan Mohan Banik, Radha

c. vr, /Ibr other than an.approved dea er shall buy*o Ballur Banik Bamesh Ch. Banik; Radhya Bilas Suresh
in stock anv controlled utensil. ch. Banik, Rai Mohan Banik, Rashid & Sons, M. A.,

' ?r*. **• “ wbusiness°"unless" that^otter^dealer is also an approved Alessrs. Friends Union Stores.

Lumding—
Messrs, liar Mohan Dey Dev Saran Ram.

Beawar—
Messrs. Baldevji Puranmull, Jainarayan Surajmull, 

Todarraull Jaganuath.
a Schedule appended to this Kekri—means

Messrs. Moolchand Memichand, Harak Chand Hira Lai. 
ASSAM

Barpetta—
Messrs. Bhat-tacharya, B. K., Chandi Charan «Dakati, 

Kish an Chand. •
Dhubri—

Messrs. Durga Nath Paul & Bros., Govin Chandar Roy & 
Sons, Jashodalal Manoranjan Dey, Parbhat Chandar Dey. 
Dibrugarh—

Messrs. Bhagwan Dass Sitaram, Dibrugarh Trading*Co., 
Dutb Bros., Dangar Mai Sita Ram, Govind Ram Bhagwan 
Dass, Permeswar Lai Gori Shankar, Shankar Lai Khimani. 
Tara Chand Chimain Rain.
Dimapur—

Messrs. Sanat Chandra Dass.
DoomdoomcC Town—

Messrs. Anatram Satyanarayan, Chanaram Chawdhurv, 
Dutt Narain Patwari, Murari Mohan Dass.
Gauhati—

Messrs. Akhi Ram Oomakand, Ellahi Bax Karim Bax, 
Ganga Ram Mukand Ram, Jamunadhar Ramnivas, Kali 
Charan Book Seller, Lachuminarian Bhuramall, Mirja Mai 
Ghura Mai, Magni Ram Gansham Dass, Mahdeu Rup 
Chand, Mahim Chand Poddar Kedar, N. Bhaumik Mahim 
Ch. Poddar Akshay Iv. Shasti Charan Bhoumik, Mirza 
Kumar Sethi Chaifan Akhoy Kumar Sethi Charan, Prahalad 
Roy Puran Mai, Pierye Lai Om Parkash, Ram Gopal 
Fateh Chand, Ram Chandar Fateh Chand.
Haf.ong—

Messrs. Kaluram Mukandlal.
Jorhat— ■'

Messrs. Abdul Jalil Sardar, Dhan Mall Sita Ram, Ellahi 
Bux Abdul Aziz, Haji Jalaluddin &. Sons, Fleran Nisha- 
mukhsidan- Nishakhatum, Imam Uddin Abdur Rauf 
Rehman, Jethimal Kani Ram. Mohabat Ali, Mir Habib- 
Ur-Rehaman, Safar Uddin &, Bros.

an

.( i

are

controlled utensil)

• i

dealer.

“ft-*- «-*• d‘“- «■** “*■ D“s,r “
shall whenever required by » £ust • Mansubh Duss.

examine it-
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Chakia—

Messrs. Ram Prosad Shaw Sita Ram.Nowgong—Messrs. Ayoob Ally & Brothers. Ajim Uddin Ahmad,
AUm Uddin Bashir Uddm. Gulam Maula Mohd. Saddiq, Chapra—Haji Abdul Majid & Sons. Jamuna & Co., Miaiuddin Mia Messrs. Devi Charan Sah Kali Charsn Salt, Krishna- 
Mangi Lai Sita Earn. ’ chandra Benarsi Lai, Mandhri Prasad Hari Parsad, Raghu;

Palaswari nandanpersad Mahavevpersad.
Messrs. Bharat Chandra Mahajan, Bhawara Ball, Chanpatia—Harershwar Chandar Earn Kumar, Bajat Chandra Kumar. Messrs. Deo Randan Ram Devi

haha . , „ Sheo Randan Pd.
Messrs, hmosh Chandar Dey. Chalcradharpur-Suuong Messrs. Deo Paul Sita Ram, Dhiru Sah Ram Khelawan.

Messrs. Bhattncharya & Sons. Ltd N K Ch AVallabh Umakunt, Jashomadev BhanV'ir r n" a 
Chairavarfy.' ^nandar, Kahtanay

Sib sag (ir—
Messrs. Ghasi Rum Ram Nivas ^Rarayan. Xandov & Co.. H. M RaThe" R ™ r Ga“esh 

Earn Kumar Earn Parshad. ’’ ‘ “ Eam J“Tdaya,

i Prosad, Jagdeo Prosad

Dand Nagar—
Messrs. Arjun Ram Bahu Lai.

Darbhanga—Messrs. Dyaram Babulal, Rallakhan Sah, Ramkrishen

Sao Bachilal Sha.
Daltanganj—

Messrs. Suwa Ram Gopi Chand.
Dumka—

Messrs.
Dhanbad—

Messrs. Mohd. Issak.

Sorbhong—
Messrs. Ganga Ram Bliuli.

Sylhct—
Messrs. Abdul Kaher & Sons, Bidhu Bhushan Kans- 

banik, Chintaharan Bauik, Gopi Nath Shah Banik, Haji’ Uarwa—
Abdul Eeheman k Sons, Hiralal Banik, Jadu N. Banik, Messrs. Jageswar Ram Sita Ram.
Krishna B. Ivamini K. Kar, Mani M. Chand M. Banik, Gaya— ^
Nitar Ch. Sundrendra K. Banik, Peirna Ch. Banik Paresh Messrs. Bhagwandas Bhandani & Co., Budh Ram 
Ch. Banik, Radha Ballar Banik Chunilal Banik, Sarat Ch. Chamari Ram, Gopishah Ramawtarshah, Hariharprasad 
Banik & Sons, Sasank Mohan Kausmanik. Parshottam Das, Jagannath Pershad & Sons, Ramkhela-

Kedarnath, Sham Sunder Narayan Pd., Uttimram

Raghunandan Pd. Gupta, Ram Sah Jangha Sah

Silchar—
Messrs. Banamali Paul, Chitta Benode Dass, Girindra Ayodhyaram. 

Ch. Kansa Bauik, Jetandra Nath Paul. Jitendra Ch. Kansa Gola— 
Bannik Jagdish Ch. Kansa Banik, Kali Kumar Paul,
Lakhman Ch. Govindra Ch. Kansa Banik, Mahesli Ch.
Banik Khetra M. Banik, Nalini Banjan Kawra Banik,
Radhey Sham Banik, Raimohan Das, Srinath Janki N.
Baikunt Nath Banik.

wanrain

Messrs. Hariherram Permeshivarram.
Gogol Gunj—

Messrs. Achainbhy Sah Lima Sah, Mohan Lai Sab 
Nohar Lai Sah.
Ghorsahan—

Messrs. Ganesh Pd. Ramavatar.
Giridih—

Messrs. Kadir Buse Mohammed Habib, Ulfat Hossen 
Nissar Hossen.

Tezpur—
Messr§. Chapala Sundari Paul, Haji Achimuddin Khau 

Sodagar, Sri Gopal Sundari Paul, Rajini Kanta Paul. 
Tinsukia—

Messrs. Friebd & Co., Habibullan Shafiullah 
Chand Madan, H. S. Ponhoo M. A. & Sons, Pitambar 
Praneswar, Rajaram Joharmal.
Tihu—

Hukam Haji pur—
Messrs. Bachalal Chotelal, RamchanHar Sham Sunder. 

Hazari Dagh Town—
Messrs. Mahabir General Store, Suvalal Gupilal.

Messrs. Ananda Ram, Pierye Lai Om Parkash, Rati Hazipnr—
Ram Bhang Nath. Messrs. Gonesh Prasad Chowdhary. 

Jagclispur—
Quetta— Messrs. Ram Das Ram Abatar Ram.

Messrs. Din Dayal Baldeo, Fayyaz Beg Usman Beg, Jainagar—
Khuba Singh Bhagwaudas.

BALUCHISTAN

Messrs. Nathuni Sah Babualal.
Jahan Abad—

Messrs. Devidyal Bam Bamkhilavan Bam, Dwarkaprasad Janahpur lioad—^™' Bulakhl Stth Munshi Saha- 

Mahesl\orasad. Maharairam Ramdhariram, Musafir Ram 
TJjagir Ram, Rainchander Gajadharprasad. 
ihaidyanathdham—

Messrs. Bhagwatshah Knliprasad, Durgaprasad Triloke- 
ehand. Liyukatmia Anwarally, Ramdhani Shah Kasera,
The Baidyanath Variety Stores, The Delhi Variety Stores.
Baiagonia—

Messrs. Ramavatar Kish an Prasad, Ramdhari Sahsheo- 
dhari Shah.

BIHAR
AttgIi—

• Messrs. Munga Lai Fakan Prasad. 
J amshedpur—

Messrs. Amritlal Nagjee, Anant Ram Baldeo Ram,>s> 
Manek Chand Parshottam, Manilal Gulabchand, Prasad & 
Sons B., Ram Lai Shiv Bhagat, Ratilal 
Jamal Put—
Jasidih—

Rugnath.

Messrs. Jaisidih Stores.
JhanjharpuT—

Messrs.
Jharia—

Messrs. Lhlaedi Mia, Hasseni Sahu Rameshwar Lai, shanker, Mahabakas Hannmm a ax?lls^?nker Daya-
Nathuni Sah Sheo Shankar Sah, Prakash Singh Sudeswar Narayanprasd, Mohan T Qi p*1 aS’ ■^^prasad Sinha
Singh, Ram Saran Lall Sita Ram, Ram Sunder Lai. Dhorildas, Ratilal ChatroKk,,- t a ’ ^arndhanidas
Bchia- Jutralai— ^rabbuj, ShiV]i Lakhamshi.

Messrs. Mundrika Prasad. Messrs.
Bermo— Katibar—

Messrs. Vasantrai Fatehchand. Messrs. Gandhi Stnrp
Bettiah— Iiadarma—

Messrs. Hazari Ram Maha Deo Ram, Sarjupersad Maha- ' Messrs. Kamla Bhandar. 
birpersad, Vindya Chal Prosad Dwarka Pd. hairattgarh—
Bhagalpur— Messrs. Bhikari Lai

Messrs. Chote Lai Kasari Lai, Deviprasad Durgaprasad, . Khagaria—
Gokulchand Kishanlal, Kapurishah Gopalshah, Keshavlal Messrs. Koko Sah Chiranji Lai
Jagdisprasad. Keshav Lai Narayan Prasad, Ramnath Kishangunj__
Mukerjee Knnyernath Mukerjee. Messrs. Aghore Nath Rai
B r "h— ( I Albania Sarai—

Messrs. Baidvanath Saha, Sham Charan Ram Ramratan. Messrs o • r-.
Chiibasa— & Sons. ' ~ ' n Rarn Cha*d

Messrs. Abboypado Mukerjee, Laxman Sahu, Ramratan Lohardaga__
Shreenarayan. Messrs. Haroon Ummer Cutchi.

Baxur—
Messrs. Ajodhva Ram Ramehander Ram, Bishesar Dyal 

Gupta, Shivajatan Ram Ramprasad Ram.
Behar- Sharif—

Babu Lai Sah Baldeo Pd. Sah.

Bhaw Chand Virji.

Bam Chand Sah Bengali Sah.

!Sah, Vasanji & Brothers.

i
A-

j

i

iGauri' Sariug Mahto

!
i
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Luckeenarai—
Messrs?. Chhoturam Sinduria,

Runjilal Gaya Prasad 
Madhubani-7-

Messrs. ArnritPalrai Bhagwatrni.
Mehsi—

Messrs. Avilash Sah Ramdayal-Sah.
Mawadah—

Messrs. Fagu Ram Babuchand.
Monghyr— ' _ , * Messrs. Munshi Rewazuddin. '

Messrs. Darshanshah Gayaprasad, Darshan Saha Jugal Bishnvpur_
Prasad, Mohanlal Kashi Prasad, Rang' Bahadur ! Pd.
Radha Pd., Subhranglal Harilal Prasad.
Motihari—

Bashir hat-*—
Messrs. Charu Chandra Sen- 

13 ogra—
Messrs. Govind Chand.

Bur divan—
Messrs. Abani Kanta Haldar. 

Buxadwar—
Messrs.' Banwarilal Bansidhar. 

Bheramore—

Kaniva -Dal Ganga Prasad 
Purshottairidas Bishvanath.

• * >

Messrs. Puranchandar Chawdhry. 
(dommila—

Messrs. Chand Mohan Paul, Rajmoh 
chand Banik.
Clniadanga—

Messrs. Shib Narain Sital Ram.
Chandpur— *

Messrs. Gosai Das Haripado Sidha* 
Calcutta—

Saha*, Sami­anMessrs. Bujhasan Ram Gorkul Ram.
Muzafjarpur— •

Messrs. Bhanu Sah Dwarka Prasad, Mathura Sah 
Lakman Sah, Mohan Sah Behari Sah.
Maharajgunj—

Messrs. Ram Sarup.
N aw ad a—

Messrs. Liakat Mia Mohd. Idris. .
Parsa—

Messrs. Rajendra Pd. Dhuravaji.
Patna—

Messrs. Achambelal Sadh, Ananda Prasad' P'ramanick;- 
Bagola Charan Kundu, Bhola Nath Biswas, Bombay Brass- 
ware Mart, Brass Allay. Chauthmull Rejendrakumar,! 
0amnadas & Co., Dadabhai A. M., Dulabhaji Bhumbhai, 
Gulzarimull Rikhavdas, Gopinath Paul, Indian Brass Ware1 

Messrs. , 'Bamanji Jain, Gobind Ram Laxmmarayan, Stores, Nagardas & Co. J., Jawvanti Stores, Kanahyalal' 
Kashiprasad Laximinarayan, Lala . Ramakailash Pd.. Sarawgi, Kamalalova Stores Ltd., Lochnarayan Sadh,.
Langtoo Ram Raja Rani,- Mahavirprasad Jamunaprasad, Mohanlal H. Zavery, Mahadeo Tewari, Mohan Lai Biros.,.
Mohanlal Chowdhary, Pilluram Thakurram, Ram Prasad Mansukhlal Mulaji, Purushottam Narayan Sadh, Pancha- 
Jogeswar Lai, Sitaram Gaurishankar, Thakurram Akluram. nan Pattra, Rewasingh Laxminarayansingh, Shivnath. 
Purlia— Mohanlal, Sashibusanday Parbha Paddo Day, Pall, S. C’.,.

Messrs. Bishwa Nath Haidar, Tin Coori Mahendro Sarat jain> g. N., Sudhindra Ch. Paul S. C. D., Sadhan Pra-
Chandra Haidar. manik J. K., Hari'Prasad S. W., The Calcutta Aluminium.

Stores, Tinkori Das K. C., Wazid Ally & Sons.
Dacca—

Purnea—
Messrs. Jagan Nath' Dharmsala, Jankiwati Choidharani. 

liamgarh—
Messrs. Badridas Rajkishore.

Rail chi—
Messrs.t Ranchi Stores.

Raxaul—
Messrs. Jogmohan Madan Mohan.

Rusara—
Messrs. Badri Pd. Ram Narayan, Ram Khelawan Prova- 

Ram Golam Rai.
Saharsa—

Messrs. Jai Kishna Pd. Janardan Parsad. - 
Sagauli—

Messrs. Kishan Pd. Clionga Lai.
Sahebgunj—

Messrs. Brijlal Shankarlal.
Saraiagunj—

Messrs.
Lachuman Sao.
Sasaram—

Messrs. Mathura Charan Ram Guru Charan Rai.

Messrs. Chanonlal Bros., Dosalal Ramji, Sadhu Charan? 
Day. Shree Narsing Banik, The Bombay Aluminium Stores. 
Darjeeling—

Messrs. Abdul Hamid & Bros., Hamarayan Jagannath- 
prasad„ Hanuman Ramjagannath Prasad, Mahabir Ram- 
nandan Misra.
Dhupguri—

Messrs. Jothish Chandra Nath.'
Faridpur—

Messrs. Paresh Chand Parimal Kumar, Papit Pabhan- 
Dutt.
Gaibandha—

Messrs. Bhiincharan Madhab Govindr, Nemchand! 
Tolar am.
Ghatal—

Messrs. Saratchand Mandal Nagendranath Mandal.. 
Garni Pore—

Messrs. Gauri Shankar.
Gabardanga—

Messrs. Bhim Chand Sadhukha.
Gwalanda—

Messrs. Madan Mohan Khagendra Nath Dey.
Iiingal Ganj—

Messrs. Umesh Chandra.
Hazinagar—

Messrs. Sidh Nath Sha Hamant Kumar Nath.

SaoBhonu Sao Dwarikapersad, Mathura

r Samastipur—
l' Messrs. Fakira Lai Sah Kasera.

Sehhupuna—
Messrs. Ganga Prasad Uina Shankar.

Siwan— * .
Messrs. Achhelal Chedilal Kasera, Bhola Ram Moti Ram,

Motiram Balgobindram, Moti Ram Balgovind Ram, Jcssore—
Surjaprasad Gopal Jee.
Sitamarthi—

Messrs. Devi, Sah Sikri Chand Sah, Ram Prosad Ram .Jalvaiguri—
Dayal. * Messrs. Gokulchand Richpall, Jyothish Chandra Dutt,
Sursand— Parsadilal Parbhu Dayal, Singhi Brothers, Ramji Dass*.

Messrs. Parmeshwar Sah Rameshwar Sah. Biseswar Lai.
Warsalinganj— Jhalukati—
' Messrs. Salamat Ali Sarpudin. Messrs.- Shyamalal Kansammik.

BENGAL Kalimpong—
Messrs. Bishunram Ramchandraprasad, Ram Narayam 

Daga & Sons.
Kharagpur—

Messrs. Abdul Karim & Sons, Hiralal S.
Khonupur—

Messrs. Aswani Kumar Karmakar.

Messrs. Akshay Kumar Roy & Sons, Nani Gopal Dass-- 
& Sons.

Asansol— . . _ ’ .
Messrs. Gaurishankar Maharaj, Laxmmanan Maharaj.

Alipurdwar—
Messrs. Ram Kumar Ghosi Ram.

Baichi!-*—
Messrs. Gauri Haridas.

Bankura— w
Messrs. Ramnarayan Ravindar Nath Das, Shree Bartan 

Bhandar, Surju Kumar Karmakar, Sarab Mangala Metal Kurscong—
Works. ■%. . Messrs. Bhagwan Das Agarwala.
Burnpore— halna—

Messrs. Din Dayal Jugal Kishore, Fateh Mohamed & Messrs. Kishor Ch. Dutt.
Sons.
Barisal—

Messrs. Hari Annada Saha, Kalicharan Karmakar, Lalmanirhat—
Kedarnath Chakravarthy.

Khulna—
Messrs. Bhusan Ivussari Dasi," The Minerva Stores.

Jihagra—
Messrs. Hiralal Paul & Sons.

Messrs. Motilal Prafullanath Kumar. 1
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Bardoli—
Messrs.

Bar si—
Messrs. Bandoba 

Kfltkar, Xarayun Raghunath.

Lohanjon—
Messrs. Debendranath Kanskinanik, Madan Mohal Tara 

Prasanna.
Mail—

Messi*s. The Dooras Music Hall.
Midnapur—

Messrs. Bkaghatchand ■ Kali, Babulal Kali Biz ay Krisna 
. Kali, Kali D. N. I

Madari Hall—
Messrs. Dabendra Bejoy Shankar.

M ymensingh—
‘ Messrs. Begraj Bhabarlal, Shree Ram Banik.
'Naihati—

Messrs. Hiralai Sab. Narendra Nath DeV.
N aw gong—

Messrs. Umesh Chandra Shaba Roy.
Kabadwip—

Messrs. Lakkan Pada Das, Narain Chandra Dutt.
Pakur—

Messrs. Enaifc All & Wahid Ali.
IP alar i—

Messrs. Madan Mohan Banik, Shree Kanta Charan 
Kansamanik.
Ta b no,—

.Messrs. Radha Ch. Das, Radha Raman Basan Bhandar, 
Sudhir -Chandra Dass.
Patnokhali—

Messrs. Ram Mohan Pramanik.
Paroatipur—■

Messrs. Ramdin Agarwal.
Pur an a Bharanga—

Messrs. Bhim Madhab Saha.
•'Baniganj■—

Messrs. Bajrangilal Murlidhar, Upendra Nath Nandi. 
Pangpur—

Messrs. Chaganmal Motilal, Tolaram Trilokchand.
'Siliguri—

Messrs. Misrill. Indraprasad, Rich Pal Dula Ram. 
jS onarpur—

Messrs. Lalit Mohan Ghosh.
Shankar Bail—

Messrs. Maulvi Rustam Ali.
ScTsaJosari-—.

Messrs. Surrendra Kumar Hcmant Kumar.

Ratilal Sundcrji.
B«n,clmndra Katkar, Kishan Gyanoba

Bhadgaon— .
Messrs. Pandit Bavji Kasar.

Bagalkot—Messrs. Clnmnappa Vankudre «Sr Tavanappa Sangami, 
Davandrappa Shantarnm, Gomte Shapa Kalappa, Jajnbu 
Lingra Jalwadi-, Shancappa. Barmappa Vankundre, Shan- 
toppa Bharmojappa, Tavnappa Adippa Balgi, Tukaram

Bharmojappa.
Bel gaum—Messrs. Apanna Chintamanrao. Appa Bharmappa. 
Bhannappa Erappa Nesarkar* Chintaman Marotirao Ludgc, 
Devendra Chintamanrao, Ganesh Appaji Desai, Mukund 

Sidhoji Nagoji, Tavanappa Yeshwanfc.

Sonu Naravan,

Tukoji Patil, •
Bhusaval—

Messrs.
Ganpat.
Bijapur— '

Messrs.
Tavanappa'Baba Mu,tin.
B.OTsad—

Messrs. Bapulal Nagardas, Chimanlal Motilal, Mohanlal 
Motilal, Son Cliand Nagardas.

Vain anRamda.s Gambhir,

Dambel Rati, Mali appa Rukkappa Totak

1

Messrs. Chimman Lai Ja'gjivandas, Chandulal F. Jam, 
Chandullal Amritlal, Ghilabhai Vanmalidas, Kundan La 
Moti Lai, Moti Lai Tapidas, Manordas Keshavji, MohSrilal 
Chbagan Lai, Ratilal Ganesh.
Bombay City—

Messrs. Amritlal & Co., Amritlal Um.edlal, Amithelal 
Sakalcband, Anantghanshyarn Shetye, Babaji Annaji 
Tarkar, Bhikhachand Balchand, Bhikchand Bhabtitmal, 
Bombay Metal Mart, Bhagwanji Kapur Chand, Bhanudas 
Baloba, Chunilal Hakamchand, Chhogmal Hazarimal, 
Chliogmal -Kaluram, Chhaganlal Kasturchand, -Chimanlal 
Punamchand, Champalal Pukharaj, Chandulal Chhaganlal,' 
Chhaganlal Jasraj, Dalsukhram Bulakidas, Deyicband 
Gammnaji, Dattatraya Shankar Borlikar, Dayabhai Man- 
sukh, Dwarkadas Gangaram, Datfcaferay Naravan’, Faquir- 
chand Kankucband, Fulchand Kesarimal, Fateh Chand 
Bahaddarchand, Foz Mai Kesaji, Foz Mai Hazari Mai, 
Fulshanker Ganpat, Gopaldas Bhaichand, Govind Vittal, 
Gulabcband Punamchand, Gulabehand Pukharaj, Gajanand 
Abaji, Ganpat Sitaram, Ganeshmal Senaji, Himmatlal 
Bapulal, Hazarimal Joraji, Haridas .& Co., India Metal 
Sales, Jamnadas Prabhudas, Jhinabhai Nathalal,’Jayantilal 
Bavalal, Jagjivandas Baldevdas & Co., Jayantilal Raman - 
lal, Jhangiram Behari Lai, Jhangiram Hukam Chand, 
Keshavji Jhaverchand, Kassam Mohd.' Mitha, Keshavji 
Ladha, Kadikar Bros., Kantilal Nanchand, Kikabha,-. K., 
Kaluram Mohan Lal, Kantinilal Bros., Kundanmal Jesraj,

Messrs. Amritlal Tribhowandas, Bombay Brassware Mart. Kaisandas Khushaldas, Kisnajee Bhagajee, KapurchanjP*^*' 
Chakubhai Ganesh,'Chhaganlal Gangaram, Chunilal Kali- Premchand,- Kumar & Co. S., Keshav Lal & Co. P., .Kata’ 
das, Chandulal Kalidas, Chandubhai Ganeshji,. Chunilal Singh Jagannath, Kaka Singh Ghanshvam, Kantilal 
Kalidas, Dhanjibhai.Kalidas, Dayabhai Hamitlal, Dayalji Vadilal. Kashinath Tippanna Ambure, Krishna Kamat B., 
Mavji: Davabhai Chunilal. Govind Lal -Ihutabhai, Hari- Lalji Venmalidas, Lakhajee Dolajee & Co., Lalji •Vamalidas 
chand Jhavardas, Jayantilal Vadilal, Jetlialal Shivchand, & Co.,. Laxmichand & Co., Laliubhai Amibaram Lalii 
-Tavantiial Chimanlal, Kanaiyalal Navnitlal . (Ochavlai A ammalidas & Bros., Mohanlal Laliubhai Manrilal Hazari- 
Mohan Lal), Mahashunkar Shivram, Mayabhai Narotam- mall, Mohd.. Hussain & Sons, Manrupji Kenaii Manek- 
das, Nagards Moti Chand, Pannachand Narayandas, Ram- chand Raman -Lal, Mansukhlal Naravandas Murlidh-ir 
lal Harilal. Ratilal Rathiehand, Rati Lal^Jagjivandas, Bhagwandas, Mohanlal'Surchand, Mukund’ Lal & Co 
Raman Lal Shiv Lal, Vadilal -Devehand, Aadilal Deva- Mukund Jeram. Dongre,. Mangaldas Chimanlal' Mcmiki 
chand, Vadilal Daisukhbhaj. Chaturdas, Maneklal Motilal. Maneklal Kevaldas Man-up
Ahmednagar— . Kvnaji, Maganlal Glelabhai, Nanchand Roir-honrl *\rQf i ^

Messrs. Balaji Govind Raslme. Bhawan Vishnu Ashtekar. Mohanlal; Navnitlal Narotamdas UoL1 and, Natvailal 
Maruti Genu Velepure, Osmankhan Ismailkhan, Pundaji Namchand Milachand ’Nanahl ’ V,/i 1 a i
Balaji Rasne, Rasne Brotliors, Trimbwk Balkrishna Rasne. Kuvarji, Natvar Lal Qo“ Navnit r I P ^avmc^^ritl
Ajra— Xavnit Lal-Purshottam, Noble Tradina 1 Up-° i i

Messrs. Yashavant - Bslappa. Sh^h Prithviraj Jothaji., Phulehand Plmamc^nTpunam
Amalncr— ( hand Hansaji, Popat L?1 'R-.filol n , 5;land> l imam

'Messrs. Ambakl Manilal, Madukar Panduhmg, Tot a ram lal Mohanlal, Ramankl' .Lw? V?8,1., ? Kantilal, Rati- 
Vithoba. . lal Somali, k,rrT\i Panm f .^a llal Nathalal, Rati-
Amod— ■ ■ Brothers. ^mruklal Asharam, Banka

Sim] Gun]—
Messrs. Bhabati Ch. Dutt, Iswar Sashi Mohan Dutt.

Suri-
Messrs. Hafiz Abdul Rauf Diidar Ahmed. . 

Tcesia-Bridge—
Messrs. Devdurram. AlamchancL 

Tomliik—
Messrs. Sarat Chandra Das.

Turki (Barisal)—
Messrs. Begrai Bhabarla-1, Sharma Charan Karmakar-

■ BOMBAY
Ahmed ah ad—

Vastinial Bhahutmal Co Vit t'"?™ 
Bnlsar— °’' Vikram'& .

T.al Himat Lal.
An and—

Messrs. Punjabhai, Keshavlal, Pa
krishna Kalidas.

; Vrijlal Chunilal, • 
i Dhage, Veer IT. 

m’& Co. H.

Kikabhai Yalabhram,

Ankle sliwar—
Messrs. Chunilal Na tbu bh ai. 

Athni—
'Messrs. Nath am al Motiji. v-te sssr v“‘‘bi”"
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Bandhu Panduy Krishnaji Damodar,

387r—1—('halisgaon—
Messrs.

Bahrain.
Dakor—-

Messrs. Punamchand 
Srfumand.
■Dahanu Poad—
Dalwd*™' Chhofcalal Bhavanidas. ■

Messrs, 
mad Alii,
Dhanvar—

Messrs. Mayappn. Krishnaji, Padmawn
Shnntappa Bhanappa-Takle PP
DhoUia—
JofhnlT'i nOV?^dhandas Damodardas 
Jcthalal Lalloobhai, Natvarlal 
iJnararigaon—
Knshh-am" Tanaji. ^an®u’ Bab™ Bhika, Janardhan Bhika, 

Dhulia—

Nadiad—
Omkar Messrs. Bhailal Lallubhai, Bapulal Motilal, Dayabhai 

Ailadji. Gotdhandas Chunilal, Gokaldas Harivallabhcias, 
Oopal Das Dayabhai, Him Lai Romani Lai, Kiritlal 
Raman lal, Lalghai Lallughai, Mansukhlal Narayandjfs, 
Oehhevlal Mohanlal; Prabhudas Kahandasi Ramanlal and 
Shankarlal, Ranchhodbhai Bhailal, Vrij Lal Vanrnalidas.

Manekchand, ''Ramchand Prem-

Nasili—

v“g- Esoph ah M°ha-
Damodar, Mansukhlal Narandas, Mavaji Nensbi Bhatia, 

Tavanappa, Mahadev Laxrmm Natvarlal Vadilal Shah, Nandrani
Govind, Purshotam Vaman Vinchurkar, Shankar Bhika- 
rarn, Tapkire Brother. '

, Harilal Maganlal, Nandgao ?i—
Messrs. Dattatray Govind, Hari Narayan Shete. 

Nandgad—
Messrs. Baburav Revappa, Bharmappa Nannappa. 

Nawapur—
Messrs. Ghelabhai Kunverji.

Nasirabad—
Messrs. Tukaram Ramkrishna.

Nipani—
Messrs. Ivalappa Virbhadrappa, Keshavlal Bhai Chand, 

Rupchand Hariehand, Ravajibhai Jechand.
Ozar—

Jetlialal.

Dmii'
JJhond■— Aslaji.

Messrs, \ishnu tukaram Satpute.
baizpuT—

Messrs Murlidhar Chunilal, Vishwanath Laxman. 
Gadag—

Messrs. Messrs. Shankarbala Buna/Kasar.
PandharpuT—

Messrs. Bhagvat Keshav Hfne, Baburao “Ramkrishna 
Zarkar, Digamber Chintarnan Rao, Namdev Parsuram, 
Ramchandra Ekanath Mangle. •
Paroba—

Messrs. Rajaram Parisnath.
PanduTria—

Messrs. Raghoba Punjaji.
Pard.i—

Abdul ■ Kadary.,.. Daodsahib, Chansangappa
oicilmgappa, Channappa -Baslingappa .Hulgundi, Girdherlal 
Jhaverchand, Janardhan Tirkosakabadi, Kashinath Kusosha, 
Kabadi & Co.
Godkra—

Messrs. Badaruddin Musaji, Magganlal Haribhoy, Mohd. 
idaji Elahibux.
II aver i—

Messrs. Shantappa Raiappa.
Hubli— Messrs.' Bhagwandas «V Vithaldas, Bhavanidas Keshar- 

Messrs. Bhujbalappa Apprao, Bhajballappa P: Pratham- bhai, Lalchand Maneklal. 
petty,' Baburao Parsisnath, Balchandra Jayakumarappa, Pachora—
Balchandra Jayakumarappa, Braharnappa Shantappa Bilgi,
Chinayya Basalingayya, Chinappa Dongariba, Chandranath Petlad—
Bharamappa, Chunilal & Bros., Dharmappa Nemrajappa, Messrs. Bansilal Punjalal, Bhogilal Chhotala.- 
Dhurappa Appaji, Ganpat Annappa Hajara, Lokappa Poona—
Kariyappa, Laximanappa Balaj^pa Rokde, Lakappa . Messrs. Ajbaji Jesaji, Asbaji Sursinjzhji, Badanmul 
Kariappa, Nabhirajappa Sidhappa, Nemchandrappa Hanu- Chhogmal, Babulal Devichand, Baldovcfas TJgarchand, 
mathappa Gogri*' Nabhi Rajappa Sidhappa GagVi, Padam- Balkrishna Raghoba Murudkar,Bhikubapuji Dagade,

Padamappa Dharnappa, Pithappa Bhalaji Narsaji, Babu Ramchandra, Brij Lal Madhavji, 
R. N. Malwade, A Sons, SHidappa Babu Lal Manek Chand, Chandulal * Mohanlal, Chandan- 

Sunderdas Gangaram, Sidhappa. Padmappa rnal Pukhrai, Chirnanlal Babalal, -Digamber Narayau
Langekor, . Digamber Narhar Kakil, Dhulaji Jawarinul, 
Dangre, R. N., Dolaji Ambalal; Deval, V. M., Futarmal 
Gulabbhand, . Ghanshyamdas Gopaldac, Gulbaji Nathaji,

. Govind ■ Abaji Lombar, Gokaldas Mayachand, Gelabhai

Messrs, Laxman Baliram..

appa' Dharamakha,
Ganpathappa Godle,
Burmappa,
Sooji, Yellappa Ramchandrasha- Pujari.'
I.PiampuT—.

Messrs. Bhau Ramaji 'Narule, Mohadcv Dada Narole.
"^Messrs. Ambu Ravaji, Bhilaji Ramchandra, Gopal Jadavji. Ganesh Pandappa,- Gajanan Sitaram. Hirji Tri- 
Chimnaji* Ramdas .Gambhir, Raghunath. Balaji. ^ bhavan, Hargovandas Dalpatram; Joraji Gulbaji, Joraji 
V/ i L*' Mulvaji, Javarmal Sukharaj, Kashinath K a ray an Zarkar,

^^Soccvc Praniivan K'arottarn, Rattanii Ranchhod. Krishnaji Govind'Rasane, Korinji Ramlal, Kanmai Savaji.
I rad- L Kapurji ' Shankarlal, Lallubhai Nihalchand, Mohanlal
^Messrs Baburao Ganpat Narule, Bhaiulu Tukaram Shantilal. Meghji Gamanaji, Mahadev Bhau Kadu, Motaji 

" Dnttatrava* Damodar, Sitaram Babaji, Tukaram Umaji, MuJchand Bhagaji, Naravan Hirji Pandya, Narayau 
f Ranchandra Vadke, Nathubhai Manilal, Narayan Savlarma,

Neniaji Keraji, Narhari I-Iarjivan, Nalchand Motaji, Nara­
yan Hirji, Otarrnal Ajeraj, Premaji Lalicliand, Parshotam 
Mahadev Rasane, Pore B. G., Premaji. Sankal Chand, 
Purohit- R. P., Raghupati Naraba Dangre, Raghunath
Shankar Avate, Shankar Hirji, Shankar Ramchandra
Prandare, Sitaram Mahadev, .Sitaram Gopal Dakave, 
Shankar Sagdu Vat'ikundre.. Surtingji Vanechand, Shree 
•Krishna Madhukar, Samni Rain Bhagaji, Tarachand
Guinanaji. Trivedi A' Co., Trimbak Laxmishankar Rasne, 
Tricumji Savaji, Takhatmal Foj Mai, Vasudev Rattatray,

Yishwa.nath Govind Murudkar, 
Vishvanath B., Vahalchand

Vithoba Baloji Dhere, Vadilal Narottam,

' M ah ire,
Keshav Mahire.
A'aira— . . ,

Messrs. Trikumdas Devchanci.

Mosers" Natvor Lal Keshav Lal, Stimeshwar Gokaldas. 

Kaqwad—
Messrs. Balbhim Stores.

Kopergam— . .. .
Messrs. Murlidhar Trambak. §

Kurdu 1 Yadi
Messrs. Davendrappa bhantinath.

J\faroli— , . .*■ n ,
Messrs. Nan Chand dej la

Vadanmal Chogamal.
Vasudev Dattaraya Sathe,
Maaanlal,
Vardhaji Navahnal.
If an pur—

Messrs. Maganlal Vanmali.
Paver—

Messrs. Raniji Mahipate.- 
Sat ara—

- Messrs. Aba Andoba Ringlc. Bhau Balshet Lanj'kar,
Baburao Bapuji Khutalc, Ganpat Sitaram Palkar, Govind 

Raja Ram Vilhal Palkar.
Sholapur—

Messrs. Atinnrain Balkrishna Dayre, Balkrishna Abbaji, 
Gangadhar Meminath, Kashinath

Malegaon—
Messrs. Jaganath ^hankar.

^Uessrs. Harigovind Nagardas.

Messrs. Krishna Usman Kari'ir.

'••Mfefsrs". Laxman Tatya Ihuipat.

}.!hasvad—
. Messrs. Nemi 

I'.kmmth.
jVMessre° Dayabhai Chunilal.

Nath Tamchandra Cade,

Dhurappa Appaji,
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Ramchandra Dhamtari

Messrs, bhamlal
Rambhro&elal.Annarao Nikte,Tipanna Ambure, Maruti 

Shantinath, Shiv Ram Trishnat, Samadravijay Ambaram, 
Vishnu Nivruti, Vithal Dasharath Ingle.
Sindkkcda—

Messrs. Motirum Hari, Sonaji Hari.
Sinnar—

Messrs. Murlidhar Gangaram, Vinayak Govind. 
Sankesliivar—

Messrs. Cliintaman Anna Afirji.

Mohanlal, Dulnr 
Mahadev

Munnusd^
Messrs. Chunilal Bherulol. Ghhognlal 

Singh Jit Singh, Ganga 1 rasad Badr j.
Sukhdev, Mathosao Mathosudansno, Mnnhsav

Xihalisao Manulal.
Dhanalal Mohanlal, Nondlol Jugalkishore.

Shivprasad, Lachhmanprasad 

Hiralal.
Hingavghat— •

Messrs. Tatvaba Rainkrishna.
Hoshangabad—

Shahapur-— .hM«*SIS- Chandrabhan

J'®, ^n^t.Gopal Kulkami, Dada Apprao Lengde, JMporc- Surat— * ADnaj1, ' Messrs. Babulal Kasturchand, Balaprasad Munim,
ATpcci-c ■rv.o* l. j ar Knpoorchand Ram Cluind, Kapurchand Shardaprasad,

Chin-, n nil 1 ?MChT?nd’ Bhavindas Jethabhai, MaJthulal Ganesh Prasad, Mathuraprasad Mahadevprasnd,
»r'nL? K“,rom- Dolmkhbhai Ban- Nandlal Katnrilnl, Ban, Partap Bam Narayan.
Ar=,? J u G^-uh De«hand, Hargovandas Khushaldas, Kampii—Prabhud-ic Amhnrim ’ ranln(fos^ Kashi Ram, Naran Lala, Messrs. Eulchand Pannalal, Shrirarna Mannalal, Thakar 

Brabhudas Ambaram, Baton a! Muichand, Bangoon Brass- Prasad Durga Prasad.
Stores, Shaukerlal Bulakhidas, Tuljaram Vijbhukan- Katni-

Messrs.

o

Hard a—Sirur—
Messrs. Baloba Anna Dagade, Ganobo Tukaram Katkar 

Vithal Bappaji Bhoudakar.
Silken a— »

Messrs. Viswanath Shankar.
Sojitra—

Messrs. Manibhai Narottamdas-.

Ishwariprasad 
Tarachand, Prem Narayan

Messrs.

Jamunaprasad, Shriram Hari-

Baghuvirprasrtd Mohanlal, Shyamlal Mohanlal.wares
das, Tribhowandas Liladhar, Thakordas Jivandas, Thakor- 
das Nagindas/ Vyas Brothers.
Taragaon—

Messrs. Shantinath Duyanoba Bhavare.
Tarapur Thana—

Messrs. Maneklal Motilal.

Katol—
' Messrs. Sitaram Harakchand.

Kolod— . ^ ,
Messrs. Nanaji Balkrishna, Nanaji Ganpat, Ramchandrn 

Raja ram.
Khamgaon—

JVIessrs. Digambar Baiirao Amle, Shivlal Kanaiyala, 
Trachand Ramlal.

- Karanja— v
Messrs. Amritlal Vallabhdas, Mannulal Goolusao.

Khan diva—
Messrs. Ahmadalli Mulla Ebrahimji, Batulal Gotulal. 

Malkapur—
Messrs. Ramji Mahipatti.

Mandla Fort—
Messrs. Nannlal Devi Prasad, Narbada Prasad Jambulal. 

Mungeli—
Messrs. Sadasukh Kesarimal.

Ubar ana—
Messrs. Supdu Balaji Chimanpure. 

Umbaraj—
Messrs. Shankar Maruti.

Umrsth—
Messrs. Dalsukhram Ranchoddas. 

JJmergaon—
Messrs. Ranclihoddas Vithaldas. 

Yambori—
Messrs. Nivritti Gopal Ambure.

Y engurla—
Messrs. Shekh Usman Shekh Kasam.

Yiramgam—
Messrs. Ivanji Siraj, Mohanlal Bhurahhai, Nathalal ivlurtizapur 

Modhavji. Messrs. Hiralal Shamaji, Nemchand Damodardas-
Yiramgaon— A Nagpur

Messrs. Bhuderonas Vithaldas, Sunderlal Hemchand. Messrs. Balgovmd Atmaram, Bandeali Mohamadali,
yC0Ja__ Bhavanidas Arjundas, Bishandas Panchamdas, Jagoba

Messrs. Murlidhar Ramji. Vishwanath Balaji, Vasant Tulsiram, Jiwandas Pooranmal, Kishanlal Durgaprasad,
Laxman Gopal, Mahadev Mannalal, Mannalal Babulal, 
Mohanlal Durgaprasad, Naran Balaji, Vithal Panduran^’ 
Walchand Ramlal.

■

Dasarath Pophale.
CENTRAL PROVINCES i

A kola—
Messrs. Bhagiratb Ramgopal, Datatrava Balaji, Himatlal Pandherkawada— 

Manordas, Lalji Yanmalidas, Ramdhani Lalman, Sugal- 
chand Chunilal, Sugalchand Kishandas, Tukaram Ganga- Raipur— 
ram, Umar Valimohamed.
Amraoti—

Messrs. Jagraj Bhawrilal.

Messrs. Baldevprasadji Shukal, Baldevii Surimnl Hoi 
ehand Ramlal, Balmukand Premlal, Bhavanidas A ] ' 

Messrs. Amichand Tulsirdm, Akubai Anna Komti, Bhavanidas Javatjnal, Jivandas Juerai WlrWo™ 2*1 ■aS* 
Bhaskar Shridhar, Badluprasad Ramnarayan, Dattu Maruc- Suganchand Sundarlal. G 11 a a^ee
rao Kolapkar, Javanmal Ghisulal, Hiralal & Co., Laxmi- Kajnandgaon— 
chand Kanaiyalal, Pannalal Manekchand, Pakhraj Keval 
Chand, Pukhraj Jasraj, Ramdhani • Lalman, Ram Bux Sanawad—
Amrit Lai, Shambhuram Mangilal, Shankerrao Nagoba,
Shankerrao Rangnath, Shiv Narayan Ramchandra.
Arvi—

Messrs. Gangadia Matadin.

Messrs. Panchamji Anokhilal. 
Saugor—

Messrs. Laxmandas Mannalal. 
Seoni—

}
Valabhdas Pannalal.

1,
Messrs. Vama.n Lahanoba.

Bhandara—
Messrs. Bhawanidas Chunilal, Chandmal Jhaber, Gopi- 

nath Atmaram, Jaluram Dulchand, Jugraj Laxmichand, 
Kishandas Misrimal, Lunkaram Dhulchand, Mehtabchand 
Dipchnd, Parasram Kundanmal, Pegusav Ganpatsav. 
Bliatgaon—

Messrs. Pandit Raoji Kasar.
Bilaspur—

Messrs. Chitaniprasad Mitani Prasad, Girdharilal Laxmi- 
prasad, Hiralal Manalal, Raraadin Mahadev Prasad. 
Chanda—

Messrs. Ganpatbalaji Salve.
Chichli—

Messrs. Chaturbhuj Punamchand, Chhedilal Varma & 
Sons, Chudaman Gulabchand, Damodar Shriram, Gunaji 
Chandrabhan, Kanchhdilal Varma, Maniram Nathurain, 
Narmada Prasad Nathuram, Thakurdas Ramchandra. 
Devali—

Messrs^. Gopal Damodar.

i!
Messrs. Chhotalal Balmokand. 

Vncherra—
Messrs. IDamani Prasad Sipahiprasad.

Yarora—
Messrs. Vithoba Balkrishna. 

Ward-ha—
;
I

Messrs. Dattoo Marotirao, uattu Maroti Kolpkar 
Gajanan Balaji, Gajanand Balaji, Kanaiva Lai Mohan Lai’ 
Mahadev Dadaji, Moreshwar Vithalrao" 
lt'ar^coni—

i
i: 1Messrs. Bhairnr Prasad Baij Nath, Bhairoprasad Eaioo- 

lal, Parmanand Saroopehand, Eamnath Baijnath. J
Wun—

Messrs. Udechand Nernichand.
Yeotmal—

Messrs. Balmukand Ramchandra .TWo; -nu -i i 
Jeshtharamji Nagjee, Maikulal Shivnatb. ^ QVan a ’

M

! 1
: .
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DELHI Chid (imbaram■—
Mcssrg. S. Kannusami Naiclu, V. M. Kalyanasundara 

Nadar.
Chingleput—

Messrs. K. V. Raju Chetty & P. P. Doraiswamy Naidu. 
Chirala—

Messrs. Numburi Subbarao, Gukilam Ramulu, Srini- 
vasulu, k Co. N.
Coimbatore—

Messrs. C. V. Sounderarajalu, K. Swaminatba Chettiar,
M. P. Abdul Shukoor Sahib & Bros., M. Badrudeen & 
Brothers, South" Indian Metal Trading Co., V. K. Velliappa 
Chettiar.
Cocanada—

Messrs. Ganeshram Dhanraj, Kada Chandrudu, Radhika- 
ran Satyanarayana.
Conjeevaram—

Messrs. V. Sambandainurthy Chetty, M., Sabapathy 
Chettiar.
Coonoor—

Messrs. Abdul Karim Sahib, m.a., The Fancy Stores.
Oudd alorc—

Messrs. Dhanapal Chetty, A. N., Natesh Chettiar,
V. K. M.
Cvddapah— .

Messrs. Beahinusariah, Khader Sahib, Sh.', • Subba- 
rovadu, D.
Cuttack—

Messrs. Imperial Trading Co., Star Factory.
Dindigul—

Messrs. Marimuthu Pillai.
Dharmavaram—

Messrs. Yerrapa, J.
Dharmapuri—

Messrs. Rangaswamv Chittier & Bros*, J. A.
Kllore—

Messrs. Bonu Appalswamy, Chalwadi Nagabhushanam,. 
Maddi Rajaiah, Madam Sanyasi, Parnaidu, A., Subbayya 
k ‘Sons, D., Suryanarayana, S.
Erode—

Messrs. Balaguruva Chettiar Son, K.
Gudiwada—

Messrs. Gokavarappu Satyanarayana,. Ligiah Chetty 
Yenkaiah.
Guntur— .

Messrs. Akula Subbaraydu, Addanki Siviah & Sons., D. 
Nagandirani, D. Subbaroyadu Sons, Puwada Punniah 

• Balaiya, Tadikonda Vpnkatsubbarao.
Hospet—

Messrs. Gogi Appanna Kuberappa. Naganna Kubhana 
Gogi.
Jeyoore—

Messrs. Madam Mohan Mahapat.ro, Gorapalli Singanna 
& Sons, Notoboro Panigrahi, Syamo Navak.
Karur—

Messrs. Seltendi Pillai, N., K. N. Viswanatha Chettiar • 
Karaikudi—

Messrs.'T. R. Raghava Aiyengar, Yijayathenu Vilas.' 
Kaikaram—

Messrs. Venkanna, A.
Uayankulam—

Messrs. Kunjachan & Sons, M. S.
Kalahasti—

Messrs. Rangaswamy Mudliar, P.
Eanhangad—

Messrs. Janardan Manjunath Kamath, H.
Kayankulam—

Messrs. Iiaji Hassan Yakub Sait.
Kora put—

Messrs. Krishnamurthy, D., Narasimhulu Bros., M. 
Kottur—

Messrs. J. K. Stores, Mtfllikarjuna & Co., M. V. Kolappa 
Asari, P. A. Shanmugam Chetiar & Sons.
Kovvuru—

Messrs. Noolu Koteswararao.

Messrs. Abdul Chafer -Nur Mohamed, Ahsanullah Md. 
Amm PL, Babu Lai Jain, Baldebprasad Ramnarayan, 
Baldeysingh k Sons, Bhagwandas Jagannath, Bishansarup 
ohantisarup. Brij Kishore Nand Kishore, Durga Prasad 
Kasera, Ganeshdas k Sons, L., 1
Ghasiram Plazarinial, Hariram Gupta,
Jotipershad Ornparkash,
Molid.

Ghamandilal Nanemal,
. Jain Ware House, 

Mohd. Idris Mohd. Habbib, 
Mul Chan/I Daulat Ram, Mul 

Sitaram, Muradabad 
Narayandas Kesera, 

Ramnath Durgaparsad, Ram- 
r'akha Mai Nand Lai, Ramrakhamal, Madanlal, Shadi Ram 
.Liamji Das, Shankar Das Hannu Mall, The Punjab Brass 
Ware Store, Vaija Nath Ramchandra.

1Usman k Sons, 
Chand Bhattu Mai 
House,
Rarnchandra Radhesham,

Munshiram 
Murarilal Om Prakash,

-

MADRAS-
Adoni—r

Messrs. Abdul Azeez, M., Abdul Wahab, Abdul Sattar, 
Amin Sahib Abdul Karim, Idajee Hafiz Abdul Rehman 
Sahib.
A j jar am—

Messrs. Chakka Venkatratnam Sons, Chakka Jaggarao & 
Bros., Chakka Gangaraju, Reddy S. S., A. Satyanarayana,* 
Bros., Chakka Gangaraju, Chakka Somaraju, Reddy S. S., 
A. Satyanarayana, Reddy G. S., K. V. Reddy.
Alleppey—

Messrs. Abbamiya Hajee Kasim Sait, Kochubava Adina 
& Sons, V. Srinivasa Pai k Sons.
Amalapuram—

Messrs. Nandyala Ramarao, Nandyala • Swamy Naidu 
Sons, Nandyala Venkatratnam, Siiryarao, K.
Anahapalli—

Messrs. Arepu Venkatramanayya, Tutika Mallikarjanudu, 
Vankayala Ramamurthy. •
Anantapur—

Messrs. Anantharanajiah, G. P., Dharanappa, C. Cj, 
Krishna k Sons, Ponnuswamy and Sons, G., Radhakrishna 
Stores, Rangasami Row, K., Srinivasulu k Sons, D. 
Antervedi—-

Messrs. Gorasi Appanna.
At'tilli—

M essrs. Bhogavelly Venkaiah k Sons.
Attur—

Messrs. Guruswami Nadar, A.. U. V..
" Badagara—

Messrs. Khunhi Kannan.
Baptla—

Messrs. Guturu' Sabbiah.
. Barena— ,

Messrs. Hari Nayak.
B cllary—

Messrs. Ajjappa & Bros. K., Bhakthawarmal, Gogi 
Gunapallappa & Bros.. Siddoji Rao k K. Bharmappa, M. 
Berahampore—

Messrs. Brindaban Subudhi & Sons, Bagirathi Nayak, 
'“‘‘■^Brindaban Sahu,' Deenabandhu Subudhi k Son, Epari 

Adinarayana, Govindo Subudhi k Sons, Gopinath Nayak, 
K. K. Nayak, K. N. Nayak, Kanuru Atchanna & Sons, Sree 
Krishna Cycle Stores,- Tagudu Gopalam. ' .
Bezwada—

Messrs. Bever Somulu, Budhu Jagannadham, Chinigi- 
palle Siviali & Bros., Radhakrishnamurty k Co., Ranga 
Atchiyah, Tadikonda NagadhusHanam, Tallam Satyanara­
yana, Tanuguntla Laxmiah, Vr. Hanumantha Rao.
B hadrachalam—-

Messrs. Satyanarayana Stores.
Bhavani— • .

Messrs. Venkata Chettiar' & Sons V. S. S.
Bhimavaram—

Messrs. Chavakula Rangaiah k Sons, Keshavrao, D. 
Bodmayakanur—

Messrs. S. M. Mameendi Chettiar.
Calicut—

Messrs. Ramiah Chetty k Bros. K. S.,- K. Govinda Pra- 
bhu, K. Radhakrishna Chetty & Brothers, Sha Manek- 
Jal Jevat, T. Hi^sain Sahib.
Cannanorc—

Messrs. Premier Copper Depot, P. Corner Kutty & Co. 
''Challapalli—

Messrs. J. P. Chowdary & Co.
Chenganacherry— 4

Messrs. A. B. Mohideen Pillai k Sons, P. V. Hammed 
Kannu Rowther.
Chicacole— ^ N

.Messrs. Durgarao k Bros. K., Narasimhainurty, M.

Kuvibakonam—
Messrs. Jambakalaxmi Animal Sons, M. K. R., Pala- 

niappa Chettiar k Sons. P. R., Ramalingam Chettiar, S. 
K., Sarangapani Alwar, N. A. P., Srinivasa Chettiar, N. R., 
Sundaresa Iyer & Sons, R., A. S. A. Govinda Father, 
K. R. Raghunathachariar. Mithila Surgicals, N. A. P. 
Krishna Alwar Brothers, N. Krislmaswamy Aiyengar, R. 
Perumal Naidu, S. K. Avanasilingam Chettiar,
Kunnankulam—

Messrs. K. M. Eappan.
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^Messi’s^a Govindurajulu Pillari, A.

Mart,K:miool— ,Messrs. Abdul Khader, D., Azmet -Stationery
(iaffoor. (t. A.. Jamaludin Sahib, Raehamatugu Narayana-

. Venkisbaroa ,v Bros., G., Yasmin General Stores. Pcrulapuram—Messrs R R Vicwanatha Chettiar, P. R. Nataraja Messrs. Challn Brahmam, Durga China Venkataswamy^ 
Chettiar *S. S. Avvachamia. Pillai, Koiajthu Iyer, Iv. Y., Durga Sree Ramulu A Bros., Durga Sarvaraidu & Sons' 
Kandaswami Nadar* L. A. M., Rao Sabeb P. S. Chidam- Ramaiah. M., Tanimanna, M. 
bara Nadar, Subramanian Chettiar, P. R. Penugonda .Madras_ Messrs. Chevuru Balakotaiah, Chevuru Kotaiah, pra.

Messrs. Bombay Metal Depot, M. A. Ethirajulu Naidu, callapati Subbaraoa, Tavva Seshavataram.
S. Singaravelu Chettiar, • S. M. Arumuga Chet-ty Manicka Proddatur—Chetty°& Sons, S/M. Sambandhan C-hetty Shanmugam Messrs. Ii. Muniah Chetty, Subbiah & Sons, K.

Chet-ty, V. M. Natesan Chettiar. Noor Mohammed & Co.,
Sogalal Chandanmul, Chellaswamy lyanger, P. A., Kanda- 
swamy Mudaliar, ‘ V. A., Indian Industries Ltd., Ali ’ Pudukottah—
Mohamed Zinna, P., Sha Mollchand Dhanraj, Srinivasa Messrs. Lakshmanan & Brothers.

Ivanger, P.
MaJaiiapalic—Messrs. The Students Emporium, Panipuram Stores,
Krishniah Chetty, M. C.
Mangalore—Messrs. EL M. Nayak, Kamath & Co., Krishna Novelty 
Stores, Shambogue & Sons, M. M., Victor R. Viegas &.
Bros.
Mannargudi—

Messrs. Krishenamurthi Chettiar & Bros.

Payyaneer— T a
Messrs. Chindapuduval, a. A.

swainy 
Madura—

'

P ifcssre. K. M. Mulayandi Chettiar, K. Sundarnm Pillai.

Piinalvr—
Messrs. Abdul Khader & Bros., A.

Puri—
Messrs. _____

Kundu, Khali Senapathi, Nairn Krishna Nayak.
Pame s wa ram—

Messrs. Durairaju Chettiar, P., Muthuswamy Chetty, 
K. U. & S. Sethu Rama Chetty, Natarajan Chettiar, P., 
Rameswaram Metal Stores.
Hama cli andrapuram—

Messrs. V. Subbarac & Sons.

Banmali Sahu, Bhubani Nayak, Damodar,

’T'
J. M.

.yfsrS- Ethiarajubu Chettiar, K., Hajee S. E. Abdul Ponnuswnmv chetty & Sons, E. M. A.
Khader Sahib.

Messrs Fancy 'Stores, Imperial Emporium. Messrs. Sallapalli Venkatswamy.
Mu-mar  ‘ Pa^ahmundry—
‘ Messrs Marikar & Co Ltd. Messrs. Balaji Venugopal & Co., Boda Appaswamv &
Nandval— Brothers, Janapala Seetharamiah, Madula Tataiah & Sons,

MGirs. Clinasubbnna Setty, K., Husein Sahib, N., Maddi Rajaiah Narasimhulu, Mandavellv Venkanna & 
Syed Ahmed Sahib & Sons. " Sons,_ Narkedamilli Janardunam, Sanyasi Rao, D.
Kamakkal— Pazolc

Messrs. Lakhshminarayan Chettiar, V. G. f Messrs. Lakamsetty Ramanne Veeraraju & Bros.
Kanapur— . , bahir

Messrs. Tavva Vanamraju. Messrs. Kotah Nagiah.
Sagore— . k Salem

Messrs. P. Md. Abdul Khader & Brothers. ' Messrs. Alagiriswami Chettiar, T. P.. Chandresekaran
Karsxaopci_ Chettiar, V., Chinnaswami Chettiar, T. P., Kandaswami '

Messrs. Addanki Elyamanda, Mamidi Gurnadham, Naidu, M., Kuppuswami Chettiar Sons, T. A., Mariachari 
Reddy Ramasubbiah. * Son, P., Maniekam Chottiar, L., Naravanaswami Naidu,
Negapattam— M.. Ramaswami Pillai, N., Ramaswami Chettiar, T. P.,

Messrs. Arumugam Nadar, S. A., Lakshmana Nadar, Sadaswarni Chettiar, K. M.
S. N., Venugopal Chettiar, S. R. Sattanapalli—
Xellore— " Messrs. Chinamankonda Ramaya, Kurpadi Ragaviah,

Messrs Duliangi Venkiah Chetty, Veera Venkata Satya- Mat-t-a Satyanarayana.
. narayana, A". M. M. Gangadharam Chettiar, Vijaya Stores, Sankaranainarkoil—

Chund: Linga Reddy. * Messrs. Ayudaiyappan Chettiar, K.
\idadavol— Srivilliputhur-—
‘Messrs. Kollenara Yeeranna, Ratnam K. V. Ratnam, * Messrs. Viswanath Iyer, A. M.

Sovipct—
Messrs. Vuna Savarayya.

Tanjore—
Messrs. Avanasilingam Chettiar, S.R., Esmail & Co., M., 

Kalimuthu Naicker, V., Kesarichand Jain, S., Mariappa 
Nadar, V., Nallakaruppa Nadar, N.
Tanukv—

Messrs. Ch. V. Suranna.
Tellicherry—
Te?ialt*S‘ AsSan & Aryakandv Achuthan.

G. V.
Puavidu—

Messrs Yankayalal Venkat Subbarao.
Ongole—

Messrs. V. Keshavalu, Muvala Audinarayana Gunu- 
gunila Kotioh & Co., Muvala Venkatarangam & Chiderla 
PiiUkih & Co.. Nallarnalli Narasimama.
Ooiuramund—

Afessrs. A. V. Pimishotamalu Naidu, A. K. A. Cbinnan 
Chettiar & Bros., Letchumiah Chettiar Son, K. C., 
malswamy Naidu & Sons, N.
Palgliat—

Messrs.

Peru-

Messrs. Dupugnntla Bapaniah & Sons, Kotiah, D., 
Krishna Murali Stores, Koduru Ramiah, Reddy & Co., 
Sri Ram Venkateswarla. &
Tenkasi—

Messrs. Sankaraiah Naidu,
B. D.
Tinncvclly—

Messrs. Kandaswami Pillai & Sons, '».
Naidu, N.. Sankara Ramalingam Pillai 
Pilli, N. E., Skanda Vilasam,
Shamsuddin Rowther 
Naidu, S.
Tiruppur—

Messrs. Arunachala Chettiar & Sons, A. P.,
Ammal, K. T., Chockalingam Chettiar & Sons, 
Devammal, S., Doraswamy, T. M. T., R.D., Krishnaswami 
Chettiar, V.7 Mannarswamy, C.. S.

K. Amir Mohideen Rowther, R. Thimmiah 
Gowder, Krishnamuvty Chetty. N., Raman Chettiar 
.Sons. M. R., Viswanathn Iyer A. Subramaniu Iyer, A. 
Paramakudi—

Messrs. K. Tnillai Chidambaram.
Palakol—

L.,^ Venkatrangam- Naidu

Messrs. Blmgavelly Saraiah & Sons. Adeyya Subbarao, 
K.. Kosuru Thammayva,. Gopalakrishnamurthy, P. V., 
Madipalli V: Subbeyya i Sons.
Parvatipuram—

Messrs. Budi Mutyalu,
Maharana, V.
Pahini—

Messrs. Kuppuswami Chettier, J., Sarangapati Chettiar 
tv Sons, K. P. R.
Panruti—

S. W., Muthusawami 
, M., Sankarasuppu 

Sockalingam Pillai, S.*'' 
& Brothers, T. M., TirupathiMadhav Sahu, V., Narayana

Arukamri
V. S.

Messrs. Venu Pillai, V.
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T imp at hi— 
Messrs. Kohat—

Messrs. Gopal Singh, R . L., Sohan Lai Jagan Nath. 
Noii’xhcra—

Messrs. Gohar Singh Beern Sain. Jai Earn & Sons.
• Peshawar■—

Chmtala KrishniaH , Chetty, Erla Eamiah 
Uietty & Bros., Kattapu Shamanmi Chetty, Munirathna 
Mudaliar, R. G., Narasirnhalu Chetty, N. P., Earnsetty 
^uiiuswamy Setty, Vooka Rangiah Chetty.
Trichur— ^ Messrs. Bhagwan Singh Ram- Singh, Gian Chand 

Gurdatta Mall, IIira Singh Harbans Singh, Harnam Singh 
Kaloo Singh, Raghunath Mehra, Sain Faqir Mohd. 
Mohd., Zikrawar Khan.

Messrs. Anthony, K. K., Francis, K. K., Ttoope, T. T., ‘
Krishna & Bros., N., Nelakanta, N. R., Poulose K. M.,
Phillip G. Fernandez & Sons.
Trichinopoly— .

Messrs. Arunachala Chattiar & Sons. Kandaswamy Pillai 
Sons, S. V., Narayana Chetty Sons, .V., Secthapathy Balasore— 
Naidu, G.. Sait Kastnrchand .Vardhichand Jain, 
mugam Chettiar, S. T., 
sinners).
Tiruturaipandi—

Messrs. Krishnaswarriy. Mudaliar, S.
Tiruv annum alii—:

Messrs. Chinnatharnbi Mudali &. Margabandhu Mudali 
C., Shiek Dawood, C. K. N.
Thammampaih i—

Messrs. Venkataehalam Chetty, M,
Tuticorin—

Pir

ORISSA

Messrs. Butto Kristo Bardhan, Sachindranath Bohra. 
Baripada—

•Messrs. Agni Prusti, Careshwar Mahanti.
Berhampur—

Messrs. Bhaigirathi Nayak, Dinbandhu Subodhi, Epardi 
Adi, Govind Subodhi &■ Sons, Gopi Nath Nayak Narsing 

, Svvami, Gopinath Mahapatra, Khudra Krishna Laknano 
Nayak, Lingrai Nayak, Ramcharidar Mahipatrao, Sham 
Senapati & Son.
Bargadh—

Messrs. Ganeshram Har Narayan, Kanahayalal Badri 
Prasad.

Shan-
South Indian Railway (Con-

Messrs. Segu Abdul Kader Hadjiar, A. K. M. 
Thiparru— •

Messrs. Bhogavelly Saraiah & Son.
B ha &rak—

Messrs. Bhadrak Stores, Datt Hari Shah, Gopal 
Chandra Sen.

Messrs. Bandaru Satvanarayana, Penugonda Lingayya Cuttack—
A Sons. . Messrs. Altab Khan Kabir Khan, Chandu Lai
Udipi-— v Lai, Hari Pusti, Jagulal Jain,

* . Messrs. Kalmanji Vyasacharya. Kaluram, Bal Chand.
Udumalpet— ■ - ' . Jharsugra

Messrs. Kandaswamy Chettiar, S. N., Ramaswamy r Messrs. Bhajan Lai KunjlaJ, Syam Sunder Pattra 
Chettiar, S. Tikeshwar, Yasanji Umrashi.
Vaniyambadi— . % K hard a Hoad

Messrs. Abdul Razak, T., Narayanswami Mudaliar, T.
Vellore—

w Tuni—

Jhabu 
Onkarmall, Jagannath,

Messrs. J. B. Thacker & Co., Vidhyadhar, Shah.
Puri—

Messrs. Bhubni Nayak, Banmali Saha.
Nayak, Chintamani Prusti, Gopi Nath Patro, 
Senapati & Sons,-Narayan Nayak.
Sam balpur—

Messrs. Baldeo Harihar Maharana, Bhajan Lai Kunjilal, 
Jaiuarayan Trilok Chand, Parsuram Sahu, Shatrugna & 
Bros., S. A. Haque. . •

Burra, Bharat 
Khali

Messrs. Balaguruhathan Chettiar, 
Mudaliar, V. E.,
Krishnaswamy Mudaliar, Y. S.,

M., Ethiraja 
Gurulinga Iyer, Y. S. M. S. Y. S., 

Kolandavelu Chet.tiar 
Son. M. K., Kuppuswamy Mudaliar, Y. E., • Jagannatha 
Mudaliar, M., Narasirnhalu Naidu, K., Yenkatesaperumal 
Chetty, Y. M., Vilwanatha Chettiar Sons, Y. M.
V el pur—

Messrs. Devala Venkat’anarasaian.
, Virudhunagar—

Messrs. Rao Sahib P. S. Chidambara Nadar, Sheik 
Mohideen Brothers, A. E. M., Thanikodi Nadar, S. S'.

V.

PUJAB
Amritsar—

Messrs. Amarnath Abnash Chand, Abdul Ghani Gulam 
Kadir, Bishamber Das Lai Chand, Chunilal Omprakash, 
Chunilal Khanna, Dhanpat Mai Ram Lubhya, Dial Mai 
Charandas, Devidas Arora, Fakir Chand Mehta, Gujar 
Mai Lok Nath, Gujar Mall Bkolu Mall, Ishwar Dass Ram 
•Parshad, Jaidial Mall Budhu Mall, -Jagdish Prasad Sud, 
L. Gian Chand Mehra, L. Panna Lai Mehra, Mela Ram 
Mansa Ram, Mohd. Isinail .Mohd. Husain, Ram Kishan 
Amolak Ram, Ram Chand Jagan Nath, Ralia Ram Ganga- 
ram, Shankar Dass & Sons, Seth Parma Nand Badri Das, 
Tek Chand Vasoo Mai, Veroo Mai Kasera.
Ambala—

Messrs. Govind Ram Babu Ram, Makhan Lai Amar 
Nath, Mani Lai Gori Lai, Munshi Ram Rampershad, 
Mool Chand Durga Dass, Sibbu Mai Budlr Ram.
Abohar—

Messrs. Banwari Lai Shiv Kumar, Darbar Chand Fateh 
Chand, Daya Ram Moti Ram, Hazari Lai Shiv. Prakash, 
Khazan Chand Darbar Chand.
Arafwala—-

Messrs. Barkat Ram Tara Chand, Hira Nand Jwala 
Dass, Hardial Mai Rameshwar Das.

. V ill u pur am—
Messrs. Ponnuswamy Pathar, S., Subramania Chettiar 

Chidambaram Chettiar, N. S. C. ■ *
' Vis sal: ode ru—7

Messrs. Katikireddy Yenkanna &■ Bros.
Vizagapalam—

Messrs. Appalswamv, V., Darla Varahalu, Neelamsetty 
Hatyanarayana Brothers. , .

^ytitzianagaram—
Messrs. Alii Kan & Sons.Akula Gurumurthy, Dontal 

Ramulu, Husain Beg, K., ITyd'erbaig, Kuncham Narayana 
A Sons, Modern Stores, Pasumarti Veerapydapparao, Sivva 
Kamaraju,- Siwa Ramanaiah, Sree Rama & Co.-, Yakub 
Baig. v •
Vridhachalam—

Messrs. Adiyan Chettiar, K. R. S. T. R.
Wellington—

Messrs. Wellington Modern Stores.
N W F P.

Abbotlabacl— .
Messrs. Md. Din Abdul Aziz 

Sons.
B an nu  Bang a—

Messrs. Ganda Mai Bhod Raj, Phriva Lai Khanna, Messrs. Bir Singh Harbans Singh, Bir Singh Dewan 
.Permanand* Kedarnath, Nandlal Phiraya.lal, Santok Singh Singh, Ganga Ram Thakur Dass.

^Sahib Singh. . .
\ Bhera—

Messrs. Fazal Karim Kasim Ilahi.
Campbellpore— _ _ . .p c

Messrs. Gokal Chand Faqir Chand, Mehar Ah & bon*,
Muthradass Rajpal.
V? I. Khan— '

Messrs. Ballu .Ram Sewa Ram, Jugal Das Gaya, Mangha 
Ram Nabha Ram, Naraindas Khuslii Ram, Naram Das 
Gopal Dass.

. Hot— ‘ ,
Messrs. Kahan Singh Takhat Singn.

Haripura Hazara—
Messrs. Rarnlal Acharj Lah.

N -
Radha Kishan Kapur & Badhlada—

Messrs. Jagram Niranjah Lai, .Man Singh Bliani Ram.

Batala—
Messrs. Amar Nath Lai Chand, Amar Nath Ram 

Prakash, Bhag Mai Sunder Dass, Bishambar Datt Roshan 
La^, Charan Dass Gian Chand, Dev Dutt Sukdev Ram, 
Daya Ram Ram Nath, Jagannath Hukamchand, Kesho 
•Rain Attna Ram, 1-alji Das Nathu Mai, Ijabhou Ram Om 
Prakash, Madho Mai Chuni Lai, Nanak Chand Kaloo Ram, 
Nihal Chand Ram Sarup, Rahmat Ali & Sons, Ram Bhaj 
Som Datt, Ram Parkash Sharma.
Bhiwani—

Messrs. Jokri Mail Giani Ram, Murari Lai Hira Lai. 
Bahadcrpur—

Messrs.. Mukand Lai Kanaya Lah.
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^Messre.^ali Ram Labhu Ram.

Messrs. Jewandas Girdhan Lai, Har Bhac ftoshiarpur— Dulo M.l Ramlal, Gokal-
SITantilal. Mossrs. Achhru Mai B°v'aB . LaJ paras Kam

3W Shanti Saroop. Shiv.,1 Char,,, D». *j-£**£S SS» M“> *"*

" Messrs1' Haveli Ram Kundan Lai, Balwant Rai Dharam HafiM Divanohand, Duln Singh Harman
Pal, Barkat Ram Ved Parkash. Singh, Girdari Lai Om Parkash, Kirp» Ram Jagan Nath.

Bass Nihal Ohand, Ram Chandar Lok Nath, Hansi- Ram, Shiv Dial Singh Bir
Pirthi Chand, Tehla Ram Mukamchand. Mossrs. uu'Pikaya Rani 

'Jhunian—
Messrs. Gurditfca Mai Chuiii Lai.

Sain.
Hissar—

Messrs. Gurdial Mall Salag Ram, 
singh.
^llessrs. Atma Ram Ram Go pal Charanji Lai Nand 
Kishore, Manga RamUttam Chand, Pyara Lai Lajpat Rai.

Laxminarain Manful-
ChakwcJ—

Messrs. L. Bhagwandas.
C hu h u ■ hha na

Messrs. Nihal Chand Sethi, L.
Chakqhamra— .

Messrs. Mohd/Shah <fc Co., Tkakar Singh Kartar Singh. Jagadhn— . T,. , . T n ■n.-1iwn>nf
Messrs. Kewal Ram Lgar Sam, Kisbori Lali Laiwant

Messrs. Allah Ditto. Rahmat Ullah, Beli Ram Dharam Rai, Makhan Lai Shibu Mai, Musaddi Lai Fateh Ohanc, 
Fid. Faze l Din Ghulam Husain. Girdhari Lai Harbans Lai, Molar Mai Kashmiri Lai, N. M. Khan, Padam Pen had Urn 
Guru Das Dhanpat Mai, Nand Lai Rajender Pal. Prakash, Prab Dial Murli Dhar.

Jullundur—
Messrs. Balak Ram Ramsaran Dass, Barkat All Mohd. 

Latiff, Lahori Ram Raj Kumar, Nand Lai Kedarnath,^ 
Sunder Dass Madangopal, Thakur Das Puran Chand.
Jan diala Guru—

Dinanagar  Messrs. Des Raj Vig, Jagannath Kundanlal, Lachmandas
Messrs. Dimna Mai Bassia Mai, Desraj .Inderjit, Ratan Sardari Lai, Mattu Mai Durga Dass, Mula Mai Sant Ram,

Sanwal Mai Amin Chand.
J aranawala—

^Messrs. Jairam Dass Bakshi Ram, Karam Din Mohmad

Din.
D. G. Khan—

Messrs. Phokar Dass Parsliotam Dass.

Chand Agarwai. 
Dhanwai—

Bishamber Das Faqir Chand, Ganesh Nath Messrs. Laxraan Das Harnam Das, Sand Lai Kartar 
Chand, Sundar Singh Kartar Singh.
Jhang Maghiana—

Messrs. Bhagwandas Parma Nand. Bhim Sain Duni 
Chand, Kashi Ram Purshottam Das, Maya Dass Wazir 
Chand, 'Mia Das Vajir Chand, Mamak Chand Nand Lai, 
Piara Ram Hira Nand.
Jhelum— •

Messrs. Anant Ram'& Sons, Kartar Singh Sidar Singh, 
Khalsa Bros., Uttam Singh & Sons, Wadhya Singh & Bros. 
B. Kalan. _
Jahanian—

Messrs. Ganpat Ram Ramji Das.
Kcisur—

Messrs. Bhagwandas Bhader Sain, Ghulam Kadir Karim 
Bakhsh, Mohd. Husain Mohd. Ashraf.
Karnal—

Messrs. Banarsi Das Prem Pal, Nem Dass Data Ram. 
Kilasobhasingh—

Messrs. AruraMall Bhola Mall, Arura Mall Bhola Nath, 
Ganda Ma! Kastoori Lai, Ganga Bishan Pyara Lall.
Kalka—

Messrs. Radha Kishan Dwarka Das.
Kangra—

Messrs. Jaishi Ram & Sons.
Ealanur—

Messrs. Kapurchand Deeraj.
Kamolce—

Messrs, Desraj Gulehan Rai.
Kamaila—

Messrs. Jinda Ram Ram Dhan.
Kaithal—

Messrs.
Parkash Chand, Ram Nath Sud.
Derangla—

Messrs. Changa Mai Shanker Das.
Derababa Nanak—

Messrs. Salig Ram Ralia Ram..
Dasua—

Messrs. Jagdish Matar Hari Matar.
Dhaban Singh—

Mesrs. Hira Singh Ram Singh.
Dinga—

Messrs. Ganpat Ram Charan Das.
• Fazilka—

Messrs. Ganga Sahai Bahadurehand, Mulchand Saran 
Dass, Sheikh Tahir Husain Qadri.
Falehgarh Churian—

Messrs. Ram Rakha Mai Bawa Mai.
Fateh Jang—

Messrs. Sundar Shah Malik Ram.
Ferozpore—

Messrs. Bkagwan Dass Paul Chand, Ganga Sahai Shib 
Dayal, Hari Ram Ram Chand, Musadi Lai Roshan Lai, 
MuKand Lai Har Lai, Nand Kishore Chandu Lai, Sham Lai 
Bhanwsri Lai, Shoji Ram Jagan Nath, Siraj Din Mohd. 
Bashir, Sirdar Ahmed Mukhtar Ahmed.
Gid ierbaha—

Messrs. Harbans Lai Shub Karan.
Gojra—
^Messrs. Haveli Ram Kundan Lai, Jewandas Ram Nath, 

Kala Ram Ram Dhan, Mehr Chand Madan Lai, Nathu Mai 
So ban Lai, Utam Chand Lodha Ram.
Ganthal—

Messrs. Kharati Ram Ram Saran.

i

Messrs. Mi than Lai Bolwant Rai.
Eoie Radha Kishan—

Messrs. Raja Ram Ram Singh.
Khanna—

Messrs. Madho Mai Milkhi Ram, Reetha Ram Gurditta 
Ram.
Khanetcal—

Messrs Bombay Metal Store, Lilia Kishan i'Sada Nand, 
Ved Prakash Jagdish Chand.
Kharar—

Messrs. Belli Mai Gokal Chand, Ram Nath Nathi Ram, 
Sansari Lai Faqir Chand.
Kunjah—

Messrs. Bhagmal Sohan Lai.
Khanga Dogran— y
LafctndHDtasaNSinghMan0har ^ Ja8annath Bhola Na$, 

Khushab—
Gulam Rasul Ata Mohd.

Lahore—

AfrASABZ S' l6mail> Abdm Gani Mohd-
Gocal Bnlh, 1VM V1-- TM<?hdA Shariff. Bishan Das Madan 
Gopal, Bulla Mai Bnj Lai, Basharat All Bashir Husain >,

Gujranwalu—
Messrs. Ahmed Din Mohd. Ismail, Budh Singh Britain 

Singh, Bindraban Lakhmi Das, Bishan Das Fakir Chand, 
Baldev Raj \ ijaykumar, Chuni Lai Bansaridas, Dewan 
Chand Manohar Lai, Desraj Puran Chand, Gursarandas 
Kesra, Gokal Chand Amarnath, Habibullah, Kapoor 
Chand Kastoori Lai, Kapoor Chand Kishori Lai, Ladhu 
fehah Moti Lai, Munshi Ram Tilok Chand, Magan Lai

1?angal ^al Kcsar Mal» Mohd. Ali Karam 
An Mulk Raj Narain Singh & Sons, Narindar Singh 
Kaghubir Singh, Rajinder & Bros., Riazul Hasan Beg 
& Sons, Ram Lubhya Surindar Nath. 6
Gujar Khan— c

Messrs. Ram Lai Kohli, Ratan Singh Harbaksh Singh. 
Gujrat—

Messrs. Hayat Khan Yakub Khan, Mathra Das Rajinder 
Bhushan, Md. Ismail Abdul Ghani, Sohanlal 
B. Shishwala.
Gurdaspur—

Messrs. Balmokand Faqir Chand. Roshan Lai 
& Sons.

& Bros.,

Gupta
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-£a/j ore—cotic/ d.
Dm Mohd. Bashir, Ah mod, Dina Nath Garib Das, Gonre

• N-n^tt( h n^T ’ ®hanT!,la, Mal . Rayaram, Hardatta Mai Rawalpindi—

Si* i: iSSiKr1 d d- m L;brs,r Ms ^ r ^ ^ m, Lai,- Idris Mold Vma„f K m Dm’ r,,r.f)nq *?ohd- Chuni U1 Du whan Lai, Dasa Mall Amin Chand, Gurditha
• Jabb'ar Malik Lai ’ Din1 NT "^dulla Abrdal Mal Suri, Hakin Rai Ramsa an Das, Jagannath Parkash

Punjab MrtlrS nL T/ ^ r K<wli“,re PC Lai, Krishna Lai Anand, Mohah Lai Devi Dayal, Pesha-
Kasora *3*.lo^ann La‘ K,hanna>. ^a Pal wari Lai & Sons, Raghuuath Ram Lubhya, Raizada 
lldhiana— M Nlranlaa ^ass, Tahamand & Sons. Krishanlal Anand, Tek Chand Tilok Chand.

Messrs. Mohd. Shariff & Sons, Qasim Ali & Sons, 
baran Das Hans Raj, Ramjid 
Dharam Pal.
Ly all pur—

KIaP, HaP ,Chand> Laohman Dass Messrs Balia Ram Jainti P.rshad, Ganpat Ram Balbir 
Harnam Dass Parkash Chand Punjab Singh, Ram Lai Singh, Jumna Dass Om Prakash.
Gian Chand, lara Chand Mohan Lai. Rupar—

i n- at _ ’ Messrs. Atma Ram Vast! Ram, Paras Ram Sohan Lai.^Messrs, lazal Dm Nur Din, Rup Chand Chuni Lai. RehnaU Khurd-
nu on Messrs. Ganga Ram Divanchand.

Messrs. Charan Das & Sons, Durga Das Faquir Chand, Ram N agar__
Ganeshdas Bujra Ram, Khusbiram Lakhirain, Ram Lai Messrs'Ram Chand*Divan Chand.
Han Ram, Varrna & Co. Rai wind—

° aut Messrs. Mulchand Brij Lai.
Raikote—

Qadian—
Messrs. Kanialal Peara Lai.

Bam Messrs. Gujar Mal Uiprao Singh, 
as Nona Mal, P^oshan Lai Bishamber Dial

Pirbhu Dial.
Rohtak—

Lax mi Narayan 
Madni Ram Binodi Lai, Ram Gopai

Messrs. Gopai Singh Ram Singh. 
Multan—,T , Messrs. Atma Ram Ajudhia Pershad

Messrs. Bhimba Ram Harnam Dass, Chela Ram Uttam . Sirsa—
Chand, Channu Ram Dwa ka Dass, Daulat Ram Dharam 
Chand, Hukamchaiad Asa Na^d, Tek Chand Khillu Ram,
Tulshi Ram Goverdhan Das. Tulsi Ram Mangha Ram,
Tikayaram Liladhar.
Mianchannu— "

i*

Messrs. Mohan Lai Sri Ram, Sitaram Murlidhar, Salag 
Ram Duii Chand, Salag Ram Budhar Mall 
Sialkot—

Messrs. Duli Chand Thakur Dass, Gakal Chand Wadahwa 
Mal, Hans Raj Shadi Lai. Karam Chand Hem Raj, Karam 

• Messrs. Hira Nand Chet Ram, Karamchand Thakurdas. Chand Partul Chand, Kapoor CHand Kuldip Kumar, 
Montgomery Lachraandas Karam Chand, Phaggu Mall Khazanchi Lai,

Messrs. Mehar Chand Kewal KFishan, M >han Lai Tek Chand Roshan Lai, Wishmitra Madan Mohan.
Dhanija, Ram Kishan Bishashar Nath, Ram Datta Mall Sargodha—

■> Gangaram.
Muktsar—

Messrs. Jai Singh Sunder Singh, Jiwan Das Des Raj, 
Nar Singh Dass Jwala Dass, Ram Saroop & Sons.
Simla—

^ .
Messrs. Gajju Mall Chandu Lai, Himat Ram Devi Dayal. 

Miariwali—
Messr... Chuth Ram Para Mal, Hem Raj Dhanpat Rai. 

Moghalpura— ,
Messrs. Lahori Metal Mart.

Machiwar—

Messrs. Durga Dass Banta, Dwarka Das Rikhi Ram, 
Jane^hwar Lal Rajeshwar Lai, Sant Lai Indar Sain, Sham 
Singh.
Son^pat—

Mews. Chittar Mal Har Sarup, Gopi Pershad Rang Lai.
Messrs. Banslii Lai Janak Raj, Kanshi Ram Jagan Nath. Sheikhpura - 

Mandi Bahanddin— •
Messrs. Paran Nath Kundan Lai, Sardar Singh Attar Krishan, Shivnath Mal Madan Lai 

Singh. ‘ 4 • .
' Mukerian—

Messrs. Bansilal Dwarka Das, Chhaju Mal Gurdial.
Muridke—( <

i

Messrs. Chuni La} Sewdesh Kumar, Des Raj Kewal

Saw./la Hill—
Messrs. Amar Singh Gurbaksh Singh, Devi Ditta Mal 

Omprakash, Ram Chand Kora Lai.
Shah Kot—

Messrs. Chet Ram Sat Pal, Prab Dayal Kundan Lai.Messrs. Maya Ram Barkat Ram. 
Malakwal— Sayadwala—

/ Messrs. Jiwan Ram Piara Singh. 
Siri uargobin dpura—

Mes rs. Murari Lai Nathu Ram.

Mcidirv Bnta Mal Kanshi Ram.
Mandi Lira Singh—

Me srs. Devi Dayal Ragunath Das.
■\:Y Mans her a—

Mes3, s. Ramsaran Das Gobind Ram.
Naroicul—

•Messrs. Mula Mal Rakha Mal. Panju Shah Gulzari Mal,
Shantidas Ka.era.
Nankana Sahib—

Mes -rs/ Ba kat Ram Faqir Cljand, Moti Ram Sewa 
Singh, Sona Singh Mehr Singh.
Ohara— ^ #

Messrs. Chaudhry Hira Nand Dayal Ram, Ishar Das Lar Ham Lai Vansil.
Ram Parkash, Lai Chand Murli Dnar, Sa ig Ram Inder TJrmar Tanda—

Messrs, bomnath Brijlal.
Vihari Mandi—

Messrs. Kartar Singh Gurcharn Singh. 
Wazi/ abad—

Messo s. Kallo Khan Ghulam Nabi.

Shakarghar— .
Messrs. Chunilal Dwarka Das.

Tandianwala—
Messrs. Gehna Ram-Kalyandas, Santlal Jagannath, Sant 

Lai^Anand Saroop.
Tobat.kningh—

M'-ssrs. Jaindaram Brijlal, Shankar Dass Makkhan Lai. 
Tarantaran—

Messrs. Khuda Bux Abdul Ghani, Narpat Ram Girdhari

Parkash.
Panipat—

Messrs. Atar Singh Lai Chand, Jia Lai Jain Dass, Mohar 
Singh Dari Mal, Sant Lai Sunder Lai.
Patioki—■ '
Messrs. Benarsi Dass Araar Nath, Fazai Dm Slier Mohd.
Palwal—

Messrt. Suresh Chand Mool Chand.
Phalia—
Mess s. Parma Nand Harbans Lai 
Pinddadan Khan—

Mess s. Da van Chand L, Ghulam Mohiuddin Gulam Gadhra—
Jilani, Mohd. Siddiq, Mule Siiah Cliannan Shan. Moss s Khushaldas Jiwandas.
Pir. Mahal  Hyderabad— _ , _ .

M. .ss 8. IX,la Ram Gopai Das. Gurbhamutl Tahelram, Maganmu D.vuma
Pindi B hath an— Metfo Mal Cdemoomal, Parasram Dasamall lujumull

MfS.,rs. D. at Mohd. & Sons. Hiranaud, Udoruamal Rarachand, \ isanumal Lalthand.

^MvCrs. Chiman Lai Madan Lai. Me-nrs. Bhagwau Daa Ramchandra, Ful Chand Pannab.1,
Qila Dildar Singh— ' Fulckand Vordhaman, Somchand Jethalal, Ihadam.

Messrs. Guruaksh Singh Tailok Chand. Vasudev.

W arburton—
Messrs. Attar Singh Dharam Si lgh, Jamal Din & Sons, 

* Mohd. A'i Mohd. Shall, Ram Lai Kartar Chand. 
gafarwal—

Mes rs. Maghar Mal Davinder Mal.
SIND
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Faqui’rchand.
Hat hr as—

Messrs. Devi Dass Shiv Charan, Hotilal Chandilal, Ram 
Dial Chhaddmrailal, Tikaya Ram Mattu Mall.

Jhansi—■
Messrs.

Tulsiram Bhagwandas.
Khatauli—

Messrs. Ajhudia Pershad Nand Kishor.
Lalitpur—

Chunilal Somchand, Gokaldas Kanaiyalal, Khemchand 
Mahindrakumar, Munnalal Dayachand.

^Messrs. Bhoja Ram Vehra Mai, Chela Ram Tepan Das,
Chhotumal Rupchand, Churmal Jai ohivmal, Gang
Shivan Dass.

. Nawab Shah—
Messrs. Koda Mai Odhavdas.

Bahimyar Khan—
Messrs. Tekohand Ghanisham Dass.

Shikarpur—
Messrs. Bulcband Ishar 

Matumal Moolchand.
Sukkur— j

Messers Aelmal Jairam Dass, Hira Nand RamChand,
Ka’ho Dass Uttam Chand, Nanumal Ram Das Govmd Khekra- 
Ram. Ram Dass Chandu Mai, Rawal Mali Raram Dass,
Thakurdas Pinja Mai.

sP-

Chokhilal, Kanialal Dhaniram,Bholanath

Dass, Mool Chand Gopal Dass,

Messrs. Kanhialal Ramsarup.

Khurja—
Messrs. Bholanath Harchand Rai, Choddamilal Murari 

Lai, Indar Mai Ghasi Ram.
UNITED PROVINCES

Agra—
Messrs. Bakelal Kashinath, Banarsidas Tenimull, Devidas Jjiicknow—

Mohanlal, Kidarnath Gaurishankar, Kedarnath Banglimal, Messrs Bhartilal- Jain, Bankelal Gulabchand, 
Mansingh Mohanlal. Pragdas Ramnath, Solamuli Lallamul , janeshWardas Motichand, Kahtilal Gulabchand, Kanayalal 
Sola Mai Jalam Singh. Pragdas, Madanlal Bhanwarilal, Sitapchand Jain, Tulsiiara 

•Ramdas.Aligarh—
Messrs. Lila Dhar Babnlal, Mamraj Gianchand, Pragdas 

Shivsh anker.
Mirzapur—

Messrs. Bindheswari Pershad 
Govinddas, Pragdas Ramnath. .
Moradabad—

Bholanath, Haridas
Allahabad—

Messrs. Anantu Prasad Badrilal, Antoolal Badrinaih, 
Gopinath Marotra, Jagam-iath Prasad Chhotalal, Kamta- 
prasad Sitaprasad. Rajaram Anantprasad. Y is wanath prasad 
Munm-olai, Visvanaihprasad Amarnath.
Benans City—

Messrs. Balkishandas Vithaldas, Ebrahim Rasulji, 
Lalge-; & Co.. S.
Baraut—

Messrs. Jai Lai Mahendra Singh, Murari Lai Atar Sain, 
Sujan bingh Faqir Chand.
Bareilly—

Messrs. Akbar H. M. Vahid H. M., Bharat Metal Works, 
Baluram Sadhuram, Bharatilal Jain, Bankelal Radhelal, 
Banwarilal Bishanbharnath, Chotilal Ram Porkash, 
Chhadamilal Rammurti3aran, Devi Saran & Sons, Gupta ® 
C. L., Girdharilal Lalit Pershhd, Ganeshi Lai Jwalaprasad, 
Gamraram Lalmandas, Guljarimal Surajmal, Jagannath 
Pyralal, Keshvacharan Om Porkash, Lalmandas Om 
Porkash, Mishrilal Bisharhbarnath, Mohanlal Chhotalal, 
Mohd. Jan Mohd. Sulaiman, Mohd. Yunus Mohd. Sabir, 
Panulal Babulal, Puranprasad Kailashnarayan, Ramsaran- 
das Avtarsaran, Ratan Lai Om Perkask, Ram Raghuvir 

Mt?"S;s. Bandravanc Kesera, Harprasad Jagannath; Raghunandan Prasad, Raghvirsaran Gopivallabh 
Jagadisheharan Isliwar haran, Madanlal Baburam. Ramsarandas Puranprasad, Radhelal Gapinath, Rambhrose
Caunpon— Ram Murtilal, Sakhan Lai Basiram, Satyapakash & Bros.,

Messrs. Budhumul. Bijay Shankar, Baldeoprasad Santiprasad Ramchandra, Shamlal Raghvirsaran, Sohan 
Mannalal. Bhagwandin Deviprasad. Bhagnmal Eaniram, P iV*ohf,lla'- ®hata Paraka!,J ®lha4dar- SxtaP°hal»d Jain, 
Bhag'iomal Dhaniram, Chliethilal Gangaprasad, Chhuchhu- Sun -raka;sll& Bros-> Zakld Nassir. 
kal Bijayshankar, Dalcband Haranarain Gangaprasad Meerut—
Viiayshankar, Kanoolal Purshottamdas, Kanaiyalal .__ i. ~ ^ ,
Purshottam, Lilaram Ramautar, Lalj.e & Co. <6. Mohan rr ■« A,. , n l Prakash
Lai Prem Chand, Mohanlal Ganga Prasad, Naranjaidal DaulatRam Ragbbans Lai. Hira Lai Babu
Agarwal, Naraindas Naranjanl.il, Putralal Govcnd Prasad, n ’ h- ! t 11*aT> J* k a,1?5 lC^a,r Shankar Das,
Prahku Lai Ram Narayau, Ramswarup Bahuram, ^rnprakasn Jai a rakash Ragunauaan xJd. Raghubirsaran, 
Shamsnnd r Chhanganlal. . Salik Chand Janeshwar Lai.

Muzaffar Nagar—
Messrs. Hargulal Mai Omprakash. 

Muttra—

Chand ansi—
Messrs. Bansidhar Nathuram, Budhimal Bholanath, 

Chhaduiniram Beniram.
Dear a Dun— Messrs. Kamayalal G >kulchand, Mathuradas Dwarka- 

JMessrs. Chiman Lai Jain, Kashiram Fulchand, Sitaram das, Roopram Moolchand.
& Sons.
Ferozaoad—

Mes rs. Dwarakadas Kunjilal.
Fanukhabad

Messrs. Kashiram Bhajamal.
Gorakhpur—

Nainital—
Messrs. Laxrni Chand & Sons.

Pilibhit—
Messrs. Kishanlal Bishanlal, Ramsahibmal Motiram. 

Bamnagar—
Messrs.

Boorkee—
Messrs. Mitar Sain Sundarlal.

Sikandrabad—
Messrs. Shiam Lai Raghubir Saran.

Shamli—

Messrs. Gulajram Bhagwandas, Shitaram Shamlal. 
Glaziabod—

Messrs. Kailash Chand Pahlad Narain, Ram Prashad 
Ganga Sharan.
Hawpur—

M .ssrs. Chandan Mai Vimal Preshad, Dhom Singh 
Muitan Singh, Durgap, rshad Narandas, Ja’nkidas Kaluram 
Juhrimal Ram.-arandas, Munshi Lai Raghubir Saran Nand 
Rnm Gukal Chand, NanUmal Chandmull, Rewti Sharan 
Mahe.dra-pershad.
Hurduar—

Manekchand Shambhyudayal.

/>Mean-., Gainda Mai Piare Lai, Miwadilal 
iaraehand Nnmanand.
Sahai anp ur—

Messrs. Piarelal Laxmandas, Uadhelai Ram’al.

Baburam,

*
Messrs. Boolachand Chelaram, Ghamshiamdas Nebhan- 

das, Mot i Store, Naringingkdas Kunjilal Nannumal Shahiahanjjur— 
Chandmull. Messrs. Jwalaprasad Ramgopal.
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Schedule II 

(/See clauses 3 and 5) 
Description of utensils ~

Particulars Quantify of brass sheets 
Tons.

I. Stock in hand at the end of the 
preceding month.

2 Quantity acquired during the month
3. Total of items 1 and 2
4. Disposal during the month

(1) Sales of utensils during the 
month.

(2) Loss of 5 per cent on metal 
used to produce tho article sold.

5. Quantity in stock at the end of the
month (quantity against item 3 less 
quantiy against item 4).

194 .

Maximum retail
price per lb.1 2

Rs. a. p.
1 15 0
1 13 0
2 10
2 1 0 
1 15 0 
1 13 0
1 16 0 
1 15 0 
1 15 0 
1 15 0 
1 13 0
1 15 0
2 10
1 15 0
2 1 0 
2 1 0
1 13 0
2 10 
2 1 0 
2 1 0 
1 16 0

1. Batis and Punjnbi Batis 3" to 4J"
2. Batis and Punjabi Batis 6" to 91" 

*3. Haiti Akhand
4. Bab i Milk .
6. Basin ; " to 9*
6. Basin 10" to 24"
7. Bombay plates
8. Plates and Chhibas
9. Chowmukha

10. Dabba, up to 8"
11. Dabba large size
12. Dabba handled above 8"
13. Dabba handled smaller
14. Dabba Deep
15. Dabba Deep handled
16. Dabba Masala 

*17. Fulpatra cut or beaded 
*18. Tumbler

19. Halwai
20. Handi
21. Khumchas and Thallis 6" to 8'

"v

Dated
Signature of the Manufacturer 

J. D. KAPADIA 
By. Secy: to the Govt, of India 

The 29th November 1944
No. 21327-S.T.—The following notifications, issued by the 

Government of India in the Department of Industries and 
Civil Supplies, are republished for general information.

By order of the Governor 
C. S. JHA

' . Secretary to Government

including Ben­
gali, Bogi, and Marwari Thallis and Rajagaris. 

22. Khumcbas and Thallis larger including Bengali, 
Bogi, and Marwari Thallis and Rajagaris.

1 13 0

^r23. Kettles 
*24. Lotah

25. Mug
26. Milk cans
27. Milk pots
28. Muglai Katorah .. •
29. Saucepan
30. Tats 7" to 8"
31. Tats larger
32. Tiffin Carriers
33. Tope up to 8"
34. Tope 9" to 18"
35. Tope 19" and larger
36. Karai 

*37. Saucers •
*38. Chalani
*39. Trays-Tea—Oval and square 

40. Chhalanas 
*41. Sini 

42. Fry pan

2 1 0 
2 1 0
1 15 0
2 1 0
2 1 0 
1 15 0
1 15 0 
1 15 O' 
1 13 0 
1 15 0 
1 15 0
1 13 0 
1 15 0
1 15 0 
1 13 0 
1 15 0
1 15 0 
1 15 .0 
1 13 0 
1 15 0

Bombay, 30lh September 1944 
No. l/2(96)/44-CG(CS).—In exercise of the powers con­

ferred by clause (c) of sub-section (1) of section 3 of the 
Hoarding and Profiteering Prevention Ordinance, 1943 
(Ordinance No. XXXV of 1943) the Central Government 
is plea-.ed t.o direct that the following amendment shall be 
made in^-he notification of the Government of India in the 
Department of Industries and Civil Supplies, No. S/3,29/44, 
dated the 21st March 1944, namely :—

In the said notification, for the figures and words “ 2-0-0 
tin of 50 ” against the entry Carlton’s Special Magnums ” 
the following shall bo substituted, namely :—

“ 0-6-0 per packet of 10.
33-8-0 per 1,000 (wholesale price).”Articles for Madras manufacturers only

1. Chintamani Dabba
*2. Coffee Filters—All patterns

3. Eddli Panai
4. Gamla .f. .. ...
5. Ght-e Barni .. ■
6. Jar Chinai
7. Lagam c atty
8.. Mysore chatty small ...
9. Mysore chatty large

10. Surti t pe up to 7"
31. Surti tope above 7"
12. Mukku chatty ..
13. Patchadi Kinnam

*14. Coffee Dabara .. ..
*15. Va'avu Tumblers ..______ _______

Note—1. All items not marked with an asterisk are. usually 
*-ruled before sale ; while those marked with an asterisk are usually 

•ginned; and the maximum retail prices ar©- shown accordingly. 
Wftere an usually tinned item is sold untinned a deduction of 0-2-0 
per lb. shall be made from tho maximum retail price shown above 
and where an usully untinned item is sold tinned the maximum 
retail price shown above shall be increased by 0-2-0 per lb.

2. If the weight is measured in seers, tho maximum retail price 
shall be twice the maximum retail price per lb. plus one and

2 1 0 
2 1 0 
2 10
1 15 0
2 10 
2 1 0
1 15 0
2 1 0
1 15 0
2 1 0
1 15 0
1 15 0 
1 15 0
1 13 0
2 1 0

I
Bombay, 26th October 1944

No 1/2 (127)/44-CG(CS).—In exorcise of the powers con­
ferred by clause tc) of sub-section (1) of section 3 of the 
Hoarding and profiteering Prevention Ordinance, 1943 
(Ordinance No. XXXV of 1943), the Central Government is’ 
phased to fix as follows the prices of Toilet Requisites ., 
manufactured by Messrs. Poarlino (Paris), Bombay : —

Description Unit size Retail price 
Rs a. p. 

1 15 0Depil 
Honnol
Honnol Pomade 
Herbex 
Icy Kool 
Kool Large 
Pearlox 
Pimplex 
Silki soft No. 1 

194 . Silki soft No. 2 (Silko)
Vitex
Vitex Pomade 

dex 
Suma

2 oz. 
4 oz.
3 oz. 
2 oz.
2 oz.
4 oz. 
4 oz.
3 oz.
4 oz. 
4 oz. 
4 oz.
3 oz. 
2 oz.
4 oz.

5 12 0
6 14 0 

•240
1 6 0
3 12 0 
5 12 0
4 110
1 15 0
2 8 0
5 12 0
6 14 0 
5 0 0
1 14 0 -

per seer 
.a half annas.

Schedule III 
[5ee clause 4(t)]

Return for the month of.. 
Name of the manufacturer
Full ad Ire:.....................................................*................................
I/We declare that the following is a true statement of the 

quantity of brass sheets held, acquired and used by me/us
during the month of..................................................194 ____

Bombay, 11th November 1944
No 1 /9(66)/44-C G (C.S )—In exercise of the powers conferred upon me by * ! i<o (c) of sub-section (I) of section 3 

rf the Hoarding and Profiteering Prevention Ordinance, 1943 (XXXV of 1943), the Central Government is pleased to 
add the ft Mowing items in the Department of Industries and Civil Supplies notification No. l/2(66)/44-C.G.(C.S.), dated
the 22nd July 1944 :—

PART I

Port rotailer’s 
issue price to 
tho consumer 

per unit

Up-country 
wholesaler's 
issue price 
per dozen

Up-count.ry 
retailer’s 

ir-sur price 
per unit

Port whole-importer’s i 
issue price salor’s issue 
per dozen | prieo per dozen

o
SizeDescription

©

Rs. a. p.Rs. a. p. Rs. a. p.Rs. a. p.Rs. a. p.
Tooth Brushes 

I)r. West’s 2 V tooth brush .. 
Kent’s tooth brush 1 
Fine tooth brush___________

1 5 0 
1 13 0 
0 10 0

12 12 0 
18 0 0 

6 0 0

12 4 0 
17 4 0

5 12 0

1 4 0 
1 12 0 
0 9 0

II 0 0 
15 8 0 
5 4 0

Adult89 Do.90 Do.91



PART IV
•the ORISSA GAZETTE, DECEMBER 3, 1944-----^

390 Up-country 
retailer’s 
issue price 
per unit

Up-country 
wholesaler’s 
issue price 
per dozen

I Port retailer s 
issue price to 
the consumer

per unit

Port whole­
saler’s issue 

price per dozen'

Importer’s 
issue price 
per dozen

6
I^ Description Size

■3
u
ow

Rs. a. p.
1 3 0 
13 0 
1 12 0

Rs. a. p. 
11 12 0 
11 12 0 
17 4 0

Rs. a. p. 
1 2 0 
1 2 0 
1 10 0

Rs. a. p. 
11 0 0 
11* 0 0 

UU S 0

Rs. a. p. 
.9 14 0 

9 14 0 
14 14 0

.. I Adult 
Nylon Ma^soo tooth brush .. j Do. 
Macbar Nylon tooth brush .. I Do.

Tooth Pastes and Powders I

Kolvnos paste 
Skuse’s paste 
Dr. Wilson’s paste 
Carbolic tooth powder 

Dit to 
Ditto

Corega powder ..
Ditto 
Ditto

Nvlon tooth brush92
93
94

:

0 15 0 
0 13 0 
0 11 0
0 9 0
1 2 0 
1 11 0
1 7 0
2 6 0 

,440

9 0 0 
8 0 0 
7 0 0 
5 H 0 

11 0 0 
10 8 0 
14 0 0

.23 8 0 
42 0 0

0 14 0 
0 12 .0 
0 110
0 9 0
1 1 0 
1 9 0
1 5 0
2 4*0

8 12 0 
7 S 0 
6 8 0 
5 4 0 

10 8 0 
15 12 0 
13 4 0 
22 4 0 
38 12 0

7 15 0 
G 12 ; 0 
6 0 0 
4 12 0 
9 7 0 

14 3 0 
12 0 0 
20 2' 0 
36 0 0

.. Small (Eng.) 

.. Large 

.. Large 
Small

.. Medium ..
.. Large 
. - I Smail 
. | Medium ..

Large

95
96
97
98
99

100
101

04 0

2 2 0
0 9 0
1 9 0

21 4 0 
5 12 0 

15 4 0

02 020 0 0 
5 8 0 

14 0 0

No. 2
Small No. 3 
Large No. 3

18 4 0 
5 0 0 

13 0 0

102 i Powder Simon 
Ditto 00 9

01 7Ditto
Lipsticks and Rouge

103 Cotv Lipsticks ..
104 | E. 1. P..Lipsticks •
105 ! Coty Rouge

0 12 0 
3 0 0 
1 8 0

7 8 0 
29 8 0 
14 12 0

00 11Refill
Standard ..

6 7 0 
25 3 0 
12 10 0

7 0 0 
27 12 0 
14 0 0

02 13
1 6 0

Creams
14 0 
1 5 0

106 E. I. P. Vanishing cream
107 E. I. P Cold cream

Depilatories
108 Dakin Depilatory powder
109 I Dentro Phe oline

Tunnuts

12 8 0 
13 0 0

Small
Standard ..

010 13. 0
11 3 0

12 0 0 
12 4 0

1 3
0I M

? ■> v

Standard . 1 2 0 
1 3 0

9 5 0 
10 4 0

10 12 0 
12 0 0

10 4 0
11 4 0

01 1
01 2

Face Powder 
Ditto

110 Small
Large

9 15 0 
15 13 0

11 8 0 
18 8 0

1 3 0 
1 14 0

110 0 
17 8 0

1 2 0
111 1 12 0

Miscellaneous
112 Reudal Bath salt
113 Tatcho oily
114 Tatcho Non oily
115 Ino Toilet Powder 
1)6 ] Ino Tal Powder
117 ! Ino Hair Oil
118 1 Taya Lipsticks ..
119 Taya Lipsticks Refill 

T^ya Superb Lips ick
Refill

Phillips Milk of Magnesia 
Skin Cream.

.. Standard .. 

. • Large 
Do.

17 4 *0 
31 12 0 
31 12 0 

8 4 0 
17 8 0 
11 12 0 
24 12 0 
16 12 0 
47 12 0 
24 0 0 
27 6 0

1 14 0 
3 6 0 
3 6 0
0 14 0
1 14 0
1 4 0
2 10 0
1 13 0
5 2 0
2 9 0!
2 15 0 !

15 10 0 
28 13 0 
28 13 0 

7 8 0 
15 12 0 
10 12 0 
22 7 0 
15 2 3 
43 6 0
21 12 0 
24 12 0

0 18 4 0 
33 8 0 
33 8 0 

8 12 0 
18 8.0 
12 8 0 
26 4 0 
17 12' 0 
50 8 0
25 8 0 
29 0 0

1 12
3 3 0

03 3
0 13 0
1 12 0

4 oz. 1 3 0
2 8 0

Refill 1 11 0120 4 13 0121 Ditto Refill
Standard .

2 7 0122 2 12 0■ \

PART II 
13 3 0 
10 13 0

Bryl Shave 
Bryl Foim

Standard .. 14 8 0 
11 12 0

1 7 0
1 8 0

15 4 0 
12 8 0

1 9 0 
1 4 0Do.

' C. C. DESAI

Joint Secretary to the Government of India 

Bombay, 10th November 1944Bombay, Sfh November 1944
No. 1/2 (128);44-CG, (CS).—Whereas it has been renre- , ,0/1

sent-d to ra - by deale s in imported bicycles andbuv'le N°. 1/2(131 )/44-CG(CS).— In exorcise of the powers 
parts that the addition to landed co3t allow d bv Yho c,m^-,rred hpon me by section 12 of the Hoarding and Pro 
normal trade practice in force on the 31st August 1939 Prevention Ordinance, 1943 (XXXV of 1943), I
exceeded 20 p-r cent thereof:— hereby call upon all dealers in possesion of stocks of

It is hereby n»tifi-d f.r public information that in thermos fiask (Eagle Brand) to declare their stocks as on 
accordance with the pr.»vi to sub-section (2) of section 6 2 ^ November 1944. The declaration of stocks should be
of th*> Hoaidi ig and Profiteering Prevention Ordi iVtipp submiUod in the form appended below to the offic.; of the 

X^XV ^’3), and with reference to clause p‘,:itI’°N‘)r-G'ncral cf Civil Supplies, 1st Marine Street. 
(5) ot tne said sub-e dion. 1 have sancti mod an addition tdovi. Bombay 2, on or b Toro 25th November 1944
ot the following percentage to the landed cost of cw les and ^ om place, of business of the dealer, 
cycle parts not included in notification No. I >2 (681/44 CC 
(CS), dated the I9ta August 1944 ' * " *

Wholesale price Landed cost plus 20 per cent 
Retail p; ice—Landed cost plus 40 per cent :

. P/ovidyd that the who!-a do and retail price 
calculated may bo exceeded by a sum, eqUa] to the freight 
from tho nearest port to the place of sale plus octroi duty 
actually paid l i respect of that article • y

Provided fur:h;r that the wholesale and r-tail p-,c s 
?o calculated which a dealer at a hid station specified 
Lathe Schedule II attached to the notified
ornrnout of India

Name and full address of the dealer or importer.

i
Description and size of the flask dumber of flasks held

as on 20-11-1944
Serial No.

a s>

Bombay, 18th November 1944
Jo. mi22m-CG(CS).-In „»rci8„ of the wor8 

• t| r, Hi of the Gov. Profiw.riu”11 pkvvuiioT 'o R-11 °f thft and

‘b0TObJ'~

c

5

i
I
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direct that the prices shall be 
maimer, namely :—

/ }ie Pr*ces shall be legibly written in English or in 
the local language of the district.

{ii) 1. he prices shall be marked, in the case of ready­
made suits, on each piece thereof and in the case of suits 
to be made to order on each varity .of cloth stocked for 
the purpose.

(iii) The retail selling jfrice of the material and the 
making charges shall be separately shown.

(iv) The prices of vests, coats and trousers sold sepa­
rately shall be marked on each piece.

397

marked in the following The making charges for a coat vest or a pair of trousers 
separately shall be as follows : —

Coat 
Trousers 
Vest

. . 65% of the total making charges of a whole suit
ditto 
ditto

45%
10%

Bombay, 25th No: ember 1944 
No. l/2(119)/44-CG(CS).—In exercise of the powers 

conferred by clause (c) of sub-section (1) of section 3 
of the Hoarding and Profiteering Prevention Ordinance, 
1943 (Ordinance No. XXXV of 1943), the Central Govern- 
mcnt^in supersession of the notification of the Govern­
ment of India, in the Department of Industries and Civil 
Supplies, Nos. 28(1) CS(B)/44, dated the 2oth March 1944 
(fixing the retail prices of radio t ibes and other spare 

Controller-General of Civil Supplies Parks), is pleased to fix the prices which may be charged in
respect of radi< s, radio valves, other radio accessories and 
components, as follows:—

(a) Tae r -ti.il prices shall be calculated on the basis of 
Rs. 7-8-0 (Rup ;es seven and annas eight only) to the 
dollar and Rs. 1-8-0 (Rupees one and annas eight o.Jy) to 
tho shilling,with reference, to the American and B.itish 
list pi ices respectively;

(b) The retail price of any article not included in the 
American or B.itish price lists, as the case may be, shall 
bo calculated at 300 per cent of the landed costs in India 
of such articl :s, the landed costs being the landed cost s as 
certified in this behalf by tho Controller-General of Civil 
Supplies and

(c) The dealers will be allowed a trade discount of not 
less than 35 per cent of the retail pric *s fixed abovo.

ditto
ditto

C. C. DESAI

Bombay, 18th November 1944 
No. 1/2(120)/44-CG(CS).—In exercise of the powers 

conferred by* clause (c) of sub-section (1) of section 3 of the 
Hoarding and Profiteering Prevention Ordinance, 1943 
(Ordinance XXXV of 1943), the Central Government is 
pleased to direct that the following amendment shall be 
made in the Industries and Civil Supplies Department 
notification No. t E.22(57)-CS(C)/44, dated the 29th 
January 1944:—*

Delete “ Tennis balls in tins ”, “ Tennis balls in card­
board box ” and all entries connected the eto. To the 
existing entries add “ Tennis Balls. Rs. 39-10-0 per dozen 
retail selling price ”.

Bombay, 18Ik November 1944 
No. 1/2(121)/44-CG(CS).—In exercise of the powers

conferred by clause (c) of sub-section (1) of section 3 of Note—The American and British pric^ lists referred to in this 
the Hoarding and Profiteering Prevention Ordinance, 1943 notification shall be the latest price lists furnished by the importers 
(Ordinance XXXV of 1943), the Central Government is and certified as latest by the Controller-General of Civil Supplies, 
pleased to direct that the maximum retail price which a C. DESAI
dealer to whom this notification applies may charge for a 
suit or for a coat, vest. or a pair of trouser.- separately, 
of the materials specified in column 1 of the Schedule, 
shall be the cost of the material plus the making charges^ 
specified in column 2 of the Schedule :

Provided that where a dealer is certified by the Deputy 
Controler-General exercising jurisdiction in the area
wherein the dealer carries o.i business to belong to class XT nn. ,•
A or class B, the maximum price chargeable by such ‘ r^n^ZD\lh’25thNovfenlu r ^
dealer shall be the cost of the material plus the making t r V°7? °on£e,7ed

i .n j ,___  o J by sub-rule (-2) of rule 8L of tho Difence of India Rules,charges specified respectively m column 3 or column 4 the c, :ntral Government is pleased to direct that the
° 6 S,a? a CrG ,iG ' OAn+miior OhnArfll mnv following furtier amendm* nt shall be made in the Co;ton

Provided further that the Controller-General may, r\ i t
subject to such conditions as he may prescr.be authorise Tq clauge 23 Q[^ ^ fXwLg words shall
any dealer to charge for suits or for coats, vests, or pairs ^ d namely •—
of trousers separately, of any class, a price in excess of the * ’ J
prices herein specified, the conditions to which , such
authorisations are subject being stated.

. 2. In this notification—
(i) “ cost of the material ” means the retail price at 

which the principal cloth out of which the suit, vest, coat, 
or pair of trousers separately is made could have been 

x lawfully sold but excludes the price of the material such 
as lining, canvas and buttons required for tailoring ;

(ii) “ dealer ” includes both a p rson who sells ready­
made garments and-a person who makes and sells garments
60 suit ” means a men’s‘suit consisting of trousers t r< n^ 0ctfer 1944 •
and coat, with or without a Vest and whether handsewn No. T.C.(12)44-ln exercise of the powers conferred 

, . ’ on me by sub-clauses (6) and (c) of clause 10 and clause
°r “n ‘‘"maMnV charges ” means the amount which 10A oftheCorton Cloth and Yarn (Control) Order 1943, 

dealer may add to the cost of the material in order to I hereby direct that the maximum prices, wholesale and
d.-termine the retail price of the finish, d garment, and retail, at which cloth or yarn imported from outside India
includes the cost of the labour employed in making the (hereinafter re erred to as ■ foreign cloth and iore.gn
garment, and the cost of lining, buttons or other material ya™ .respectively) may be sold, and the markings to be 
gtuuicj u, ,, .1 r»iinpinnl made thereon and tho tune and manner of making them,used m the making of the garment other than the p. mcipal ^ be as gpeciWd ^
cloth out of whic e garmeu 1 . 1. In this notification, “ Controller ” means the principal

officer appoi nted by the Provincial Government for the 
administration of textile control ; and, in relation to any 
foreign cloth or foreign yarn— 4

(a) “ importer ” means the dealer importing it into 
India ;

Joint Secy, to the Govt, of India 
The 6th December 1944

No. 21898-S.T,—The following notification, issued by 
the Gover.ime it of India in the Department of Industries 
and Civil Supplies, is republished for general information.

By order of the Governor 
C. S. JHA

Secretary to Government

“ Or of such officer of the Provincial Government not 
below the rank of District Magistrate as the Provincial 
Gov. rnm< no may by general or' special order in writing 
authorise in this behalf. ”

The. 6th December 1944
No. 21900-S.T.—The following no ification, issued by the 

Government of India, D partment of Industries and Civil 
Supplies, is republished for general information.

By order of the Governor 
C. S. JHA

Secretary to Government

a

Schedule

Making charges

Material of the suit r
Ordinary

dealer
Class B 
dealer

Class A 
dealer

(b) “ landed cost ” means its landed cost as certified 
by the Controller under paragraph 4 ;

(c) ** importer’s price ” means tho maximum price at 
which an importer may soil such cloth otherwise than in 
retail quantities direct to a consumer or, as the case may 
be. such yarn ;

(d) ‘‘ dealer’s price ” means the maximum price at 
which any dealer other than the impor'er may sell it to any 
other person inoluding a dealer.

2. (1) The impoi ter’s price of any foreign cloth shall be 
its landed cost increased by 10 per cent thereof.

(4) •(3)(2)(i)
Rs.Rs.Rs.
6010030(i) Worstead and woollen 

not included in item 
(ii).

(ii) Palmbeach,
woollens, half wollons 
half-woollens and silk. 

(iii) Cotton and other mate­
rial not included in 
items (1) and (ii).

4075light 25
t .

256015
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The 6th December 1944
No- 21904-S.T.—The following notification, issued by 

the Government of India in the Department of Industries 
and Civil Supplies, is republished for general information.

By order of the Governor
C. S. JHA ^

(2) The dealer’s price of any foreign cloth shall be its 
importer’s price increased by 20 per cent thereof.

(3) The maximum price at which any foreign cloth may 
be sold by the importer in retail quantities direct to a 
consumer shall be the dealer's price.

3. (1) The importer’s price of any foreign yarn
its land«*d cost increased by 10 per cent thereof. TT. T , 1flAA(2) The dealer’s price of any foreign yarn shall be its New Delhi, 25th November J44
importer’s price increased by 15 per cent thereof. No. LS/W(3) In pursuance of sub-clause (2) of clause 5

4. The landed cost of any foreign cloth or foreign*1 yarn of the Indian Woollen Goods (Contiol) Older, 1944, the
shall be determined and certified by the Controller of the Central Government is pleased to fix the following 
Province of import in accordance with the following maximum retail prices which may be charged by a dealer 
provisions:__ in r-spect of Indian woollen goods other than controlled

(1) The landed cost of any such cloth or yarn shall woollen goods:—ordinarily represent the cost there.>f to vhe importer. Serial Maximum
nam ly the price charged by the exporter in the country of No- Description and other.particulars
origin, plus freight, marine and war ri*ks insurance charges a *
and other charges incurred in respect of such cloth or yarn j Tweeds and Woollen Suitings manufactur- 5 10 *0 

up to delivery on transit sheds-at the port of entry plus ed from Indiau machine-spun woollen
customs duty. It nowever there* is considerable disparity 
between the figure thus arrived at and the current ceiling 
prices prescribed under the Order of similar cloth or yam 
of Indian manufacture or the landed cost of other similar 
foreign cloth or yarn the Controller may take such disparity 
into account aud fix landed cost at such higher or lower 
fig ir-; as may appear to him to be fair.

(2) When a consignme.it of any such cloth or yarn has 
arrived, or is about to arrive, at a port in British India, 
the mporter may apply to the Controller of the Province 
to determine the landed cost.

(3) The application shall be accompanied by samples of 
the cloth or yarn included in the consignment and docu-

shuwing the various items mentioned in sub-para­
graph (1) above.

(4) The Controller may, if he considers it necessary > 
consul., a i Imp >rt Price Committee which the Provincial

* Government may appoint, an! make such inquiries as he 
thinks fit, with a view to determine the landed cost.

• (5) The Controller shall issue a-certificate sp-cifying the 
» Ian i d cost as determined by him under th;s paragraph.

shall be Secretary to Government

1

yarns.
2 Blankets and Rugs manufactured from

Indian machine-spun woollen yarns.
3 Worsted cloth

Flannels, Shawls, etc.) manufactured 
from imported worsted or union (T. C. 
quality yarns).

4 Worsted cloth manufactured from cotton 22 0 0
• wa -p or cotton twisted with imported
worsted yarn with cotton contents not 
exce :ding 25 per cent.

5 Worsted cloth manufactured from cotton 18 0 0
warp or cotton twisted with imported 
worsted yarns with cotton contents 
above 25 per cent but less than 51 per 
cent. - • ;

6 Worsted cloth manufactured from imported 20 0 0
worsted and union (T. C. quality, etc.) 
yarns twisted with rayon or staple fibre 
yarn.

7 Worsted knitting yarn of Indian manu­
factur*.

4 0 0

Shirtings, 26 0 0(Suitings,

men is

9 8 0

() A fee equal too. le half per cent of tko la .del cost Note—The above prices are for ,•*of the consignment or consignments in respect of which ^thin the categories described. Prices for lowe^qaaUt^akimH1^ 
a certificate is issued u.icier sub-paragraph (5) shall be proportionately Jess. 4 snouid be

levied by the Controller before such issue. H. M. PATEL
Joint Secy, to the Govt, of India 5. (i) The importer shall ciuso the following markings The 6th December 1944

to be made on all fo eign cloth and foreign yarn, namely: 21914-S.T.—The following notification issued by the
(a) The TCB marks illustrated in paragraph 2 of the « Government of India in the Department of Commerce is 

Tex rile Commissioner’s notification No. T. C. (6) 2/44, republished for general information, 
dated the 27th January 1.944 ;

By order of the Governor 
C. S. JHA

Secretary to Government

(b) the importer’s price ;
(c) the dealer’s price;
(d) the port, of landing ;
(e) the month of marking ;
(/) the number of the certificate as to landed cost 

issued by the Controller.

Commerce—-War 
New Delhi, 4th November 1944 

No. 67-CW(41 )/43 In exercise of the powers conferred 
by sub-rule (2) of rule 81 of the D Tone© of India Rules

««»■ p"~ b. *j*»|
expressed ft) as per unit in the case of items of cloth like (Export Control) Order, 1944, namely -
dhoti •«, t>arees, chaddars, towels, etc., which arc* ordinarily In the said order  ^

•sold in unit* (n) as p r yard in the case of other kinds of 1. In clause 2 —
cloth a id (ml as per bundle, cone, eke se or oth.-r form of (i) for suh-cIansA , ,
package i:t which fke para is rn.de up, in th. case of jam subatilutod, namely •— ' owing aab-olaua, shall be
and sb.ll Lball b. cal silatsd to .U ne.ct pi,. -«• ...nd.h pri« in elation to doth

o. (1) n the case of clotn, the marking shall be made- yarn. m 'ans the ex-factory maximum price which has been 
at o .e end of each piece. ..r as the case may be, on each notified by the Textile Commissioner under the orovi ions 
dhot.e, saree ehttddar, towel or otaer item sold in units, of the Cotton Cloth and' Yarn (Control) Orde/ 1943 as 
The ove all diamet r oj the TCB mark sh*U not be less applicable during the period specified in sub clause 7^ of

°tb” «r»4'fotdo,hor>,*mof,I“ “»• « *«§!£.

Cone. cheese or other form of package in which the yarn is , ‘ exPort P™e ’ in relation to any consignment r
made up. Tne overall diame .er of the TCB mark shall be cloth ?r yara exported means, y ® ment 01
2V and the figures .and letters on other markings shall »ot • T ia case of e*P°<t by sea—f. o. b. price 
be li SS than g in height. J-) in case of export by land or ait f

(3) In the ease of cloth as well as yarn, the mark-;-,™ [ofor'jnc8 to "te railway station nearest the’ 
shad be made within such period as th., GontrX mav ITto the railway frJht fhL P
sp rify and under the supervision of an officer authori^H ajcuIated by the direct route from the rtilwa ert,on.
by him in that behalf; and an importe shall" not Ui mol n?areit.the PIace °f manufacture to the station fitatlon 
a bat, or case containing foreign cloth or fmeU yW“^ save P ° °l °Xp0rt ^ tbe

th the permission, and in the presence of such er. na^ffter clause 2, the following clause.,

meaner JAKforSt?™ *

as

Wi ftshall be inserted,

manufacturer shall sell, 
exporter any cloth or

D M. PASSMORE
Textile Ck

an
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yarn, intended for export except under and in accordance 
with a licence granted by the Textile Commissioner.

(2) Application for such licence shall be made in 
form as the Textile Commissioner 

'3) The Textilo Commissioner 
refuse .to grant a licence to 

, shall be final.

3. In clause 4— , «
(i) after sub-clause (2), the following sub-clause shall 

such be inserted, namely:— . , ,,
“ (2 i) No p T.ion holding a licence under clause 2-A shall 

sell or offer to sell for export any cloth or yarn at a price 
which exceeds its standard price by more than 10 per cent 
thereof.”

may prescribe, 
may in his discretion 

any person, and his decision

sllliisSgpS ;-Sf SSSi-r:™
»«SSS2C'- - —■

hv him under sub-clause (101 nr if ul Ufa subtnifctefi panted to a wholesaler under clau >e 2-A, with reference
by turn under bud clause (1U), or if he contravenes any to the month in which the said licence is Wanted
condition of the licence, or at any time the TexMlft rw/ (b\ wh.rm Tl 1 licence is granted,missioner if wUiffied that for any other reason the lice? el to bl n^roh-, ^ f h °r ■* Purcha;ed or contracted

nnt n. fit npr^ri tn hnld tne licensee ™ be purchased for export against a valid export quotaIS not a fit person to hold the licence, the Textile Com- issued by or under the orders of an Export Trade Con- 
m,ss,oner may without prejudice to any other action troller, with reference to the first month of the quarter for
which may be taken against him, cancel or suspend his which the export quota was granted.
icence. • k ^ i (c) id all other cases, with reference to the month in

(8) Any person aggrieved by the Order of the Textile which the export licence in respect of the cloth or yarn
Commissioner under sub-clause (7) may within thirty days concerned is issued. ” •

affrom the date of such-Order, appeal to the Central Govern- • 
ment and the deci don of the Central Government, and 
subject only to such decision, the Order of the Textile 
Commissioner shall be final.

(9) The holder of a licence granted under this clause * 
may hold, in addition to the stock of cloth or yarn per­
missible under clause 18 of the Cotton Cloth and Yarn 
(Control) Order, 1943, stocks of cloth or yarn intended 
for export not exceeding the maximum stock specified in 
his licence.

(10) fivery person holding a licence shall maintain a 
register of contracts and deliveries, and shall submit

. returns in such form and at such times as the Textilo Com­
missioner may prescribe.

2 B. No person shall sell or offer to sell cloth or yarn 
intended for export except to a person holding a valid 
export quota or licence issued by or under the ord rs of 
an Export Trade Controller or to a person holding a 
licence under clause 2-A.

Y. N. SUKTHANKAR 
Joint Secy, to the Govt. of India

LAW DEPARTMENT 
NOTIFICATION 

The 6th December 1944
Wo. 4534-L.—-The following notification, issued by the 

Governm *.nt of India in the Department of Commerce, is 
republished for general information.

By order of the Governor 
J. E. MAHER 

Secretary to Government 
Registration of Accountants

New Delhi. 28th October 1944 
No. 9-A(8)/44—In pursuance of sub-rule (3) of rule 49 of 

the Auditor’s Certificates Rules, 1032, the Central Govern- ' 
ment is pleased to notify the election of Mr. Arjun 
K. »S. Aiyar, B.cora., G d.a., f.s.a.a.. r.a., of Messrs.

, . . . . r J.I. rn ... r. • • K. S. Aiyar and Company, East and . West Building,
general or.special p ermission of the Textile Commissioner Appollo St.eet, Fort, Bombay, to the Indian Accountancy 
sell or agree to sell for export cloth or yarn which has been Board, vice Mr. N. V. Desai, deceased, 
marked with prices in accordance with any notification 
of the Textile Commissioner under clause 10 of the Cotton 
Cloth and Yarn (Control) Order, 1943.”

2-C- No person shall, save in accordance with the

RAM CHANDRA 
Secy, to the Govt, of India
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wholesale and retail prices of cloth, and yarn imported 
from outside India. No goods so imported can be sold to 

prices which exceed the landed cost by
32 per cent in the case of cloth and 26 5 per cent in the 
case of yarn. When a consignment of goods have arrived 
or'is about to arrive, the importer should apply to 
textile authority of the Province in which the port of 
arrival is situated along with samples of the goods and 
relevant documents to determine the landed cost, which 
will include the price charged by the exporter at origin, 
freight, marine and war ri.sk insurance, transit cnarges at 
the port of entry and customs duty. In case of disparity 
between this figure and the ceiling price for similar goods 
of In ian manufacture, the Provincial authority is 
empowered to fix the landed cost at such higher or lower 
figure as may appear to him fair. A fee equal to one half 
p«ir cent of the landed cost shall be levied before a certi­
ficate is issued. Tho. importer may not charge more than 
10 per cent over landed cost in respect of sales of cloth or 
yarn to a dealer. A dealer may not charge more than 
20 per cent over, the importer’s price in respect of cloth or 
15 per cent over the importer’s price in respect of yarn. 
Where the importer sells direct to a consumer he may not 
charge prices higher than that permitted to a dealer.
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GOVERNMENT OF INDIA
DEPARTMENT OF INDUSTRIES AND CIVIL 

SUPPLIES v
the consumers, at

PRESS NOTE 
Bombay, 8th November 1944 

The Government of India have by a notification in the 
Gazette of India, datod the 4th November 1944, amended 
Clause 14 of the Cetton Cloth and Yarn (Control) Ordo.r, 
194 3. Under clause as amended * it will be an offence for 
any dealer to buy ,or sell or have in his possession 

. after the 31st December 1944 any cloth or yarn 
manufactured and packed before tho 1st January 1944. 
The clause further lays down that any cloth or yarn 
whether manufactured in India or imported, mdst be 
finally disposed of within twelve months from the last date 
of the month marked on the goods ; no such cloth or yarn 
shall be kept in unopened bales after six months from 
that date.

The Textile Commissioner desires it to be known that
no extensions will be given in the time for disposal now 
laid down unless for the most compelling reasons, and the 
hold r of the goods can show7 that they could not be sold 
due to caus?s entirely beyond his control.

Handloom Cloth is exempted from the above provisons. 
HARARWALA BUILDING,
WITTET ROAD

2. The importer will have to undertake the responsibility, 
of getting the goods printed with TCB and other specified 
markings. The-;e markings should be made within a speci­
fied period after the landing and under the supervision of 

.an officer authorised by the Controller. An importer 
should not unpack a bale or a case without the permission 
of the Controller and when it is done, it should be in the 
presence of such officer.

WlTTET ROAD, BALLARD ESTATE
maximum Bombay

M. K. VELLODI o
Textile Commissioner

GOVERNMENT OF INDIA 
DEPARTMENT OF INDUSTRIES AND CIVIL 

SUPPLIES

PRESS NOTE 
Bombay, 14th November 1944 

By a notification in the Gazette, dafcod the 14th October 
1944, the Government of India have fixed the
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